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JOUENALISM OF COURALE s—

BEFORE THE CENTRAL GOVERNMENT
REGISTRAR OF COMPANIES, KOLKATA
In the matter of sub-section (3) of Section 13 of
Limited Liability Partnership Act, 2008 and rule
17 of the Limited Liability Partnership Rules,
2009
In the matter of the Limited Liability Partnership
Act, 2008, Section 13 (3)
AND
In the matter of JANISHA TOWERS LLP,
having its registered office at Premises No.
19/1, Camac Street, Shakespeare Sarani, Park
Circus, Kolkata-700017
...Petitioner
Notice is hereby given to the General Public
that the LLP proposes to make a petition to
Registrar of Companies, Kolkata under section
13 (3) of the Limited Liability Partnership Act,
2008 seeking permission to change its
Registered office from the state of "West
Bengal" to the state of "Telangana".
Any person whose interestis likely to be affected
by the proposed change of the registered office
of the LLP may deliver or cause to be delivered
or send by Registered post of his/her objections
supported by an affidavit stating the nature of
his/her interest and grounds of opposition
supported by an affidavit to the Registrar of
Companies, Kolkata, "Nizam Palace", 2nd
MSO Building, 2nd Floor, 234/4 AJC Bose
Road, Kolkata - 700020, within 21( twenty one)
days from the date of publication of this notice
with a copy to the petitioner LLP at its registered
office at the address mentioned above.
For and on behalf of
Place: Kolkata JANISHA TOWERS LLP
Date: 6th January, 2023 Sd/-
(Designated Partner)
Address: Premises No. 19/1,
Camac Street, Shakespeare Sarani,
Park Circus, Kolkata-700017

‘BEFORE THE CENTRAL GOVERNMENT]
REGISTRAR OF COMPANIES, KOLKATA
In the matter of sub-section (3) of Section 13 of
Limited Liability Partnership Act, 2008 and rule
17 of the Limited Liability Partnership Rules,
2009
In the matter of the Limited Liability Partnership
Act, 2008, Section 13 (3)
AND
In the matter of TANZIL VANIJYALLP, having
its registered office at Premises No. 19/1,
Camac Street, Shakespeare Sarani, Park
Circus, Kolkata-700017
...Petitioner
Notice is hereby given to the General Public
that the LLP proposes to make a petition to
Registrar of Companies, Kolkata under section
13 (3) of the Limited Liability Partnership Act,
2008 seeking permission to change its
Registered office from the state of "West
Bengal" to the state of "Telangana".
Any person whose interestis likely to be affected
by the proposed change of the registered office
of the LLP may deliver or cause to be delivered
or send by Registered post of his/her objections
supported by an affidavit stating the nature of
his/her interest and grounds of opposition
supported by an affidavit to the Registrar of
Companies, Kolkata, "Nizam Palace", 2nd
MSO Building, 2nd Floor, 234/4 AJC Bose
Road, Kolkata - 700020, within 21( twenty one)
days from the date of publication of this notice
with a copy to the petitioner LLP at its registered
office at the address mentioned above.
For and on behalf of
Place: Kolkata TANZIL VANIJYALLP
Date: 6th January, 2023 Sd/-
(Designated Partner)
Address: Premises No. 19/1,
Camac Street, Shakespeare Sarani,
Park Circus, Kolkata-700017

FORMB
PUBLIC ANNOUNCEMENT

"Form Mo, INC-28™
[Pursieant to rula 30 the Companies
[Incorparation] Rulbes, 2074]
[Advarlizameanl o be publishad in the
nawspapar tor changs of regisianso offics

of tha cormpany from cme stabe 1o anoter

Before the Contral Governmant
Regicnal Director, Eastern Region, Kolkata
Im thie matter of sub-saction (4) of Saction
13 of Companies Act, 2013 and dlause (a)
of gub-rulbe (8] of rule 30 of the Companias
[Incorporaton | Busas, #2014
AMND -

In the matter of Brijlax Motors Private
Limited (CIN:UI4103WB1995FTC
07 1018) having its Registered Office at 1,
Gibacn Lane (Beside Orient Cirsmia)l, Room
Moo 102, 16t Floor, Kalicata - 700 069, Weat

Bangal. -~ Potitioner

Miclane & hamaby Givan i e Ganaral  Public
that thia company proposas o mske applcation
lex Hrws Crnbrsl Gosarmmesnt under ssciion 13
al the Companies Act. 2013 seeking
confimsation of altarstion of the Mamorandunm
of Association of the Company interms of
e gpecial rasolution passed at i Extra
grdinary general meating held on
23,12 2022 in onabhe the compamy o chanoge
ils Reqgistered Office from "State of West
Beamngal™ to the "State of Uttar Pradesh"

Any parscn whose interest is likely o be
affected by the proposed change of the
ragisterad office of tha company may
deliver either on the MCA-21 portal
[www.mea.gowin] by filing investor
complalnt fonm or causa 1o ba daliverad
or send by ragisterad post of histhar
abjecbons supgrarted by an affidavit staling
the restuing of hisher interest and grouneds of
aopposition to the Regional Director
Easzlermn Fegion al the address Nizam
Palace, Il MO Building, 3rd Floor,
23404 A.J.C. Bose Road, Kolkata -FO0020,
within Twenty One days of the date of
publicalicn of Fis nolice wilh a copy 1o the
applicant compant &t ita registansd offca at
the address menboned bolow:
1. Gibson Lane {Beside Orienl Cinama),
Fosoem Mo, 102, 1atFloos, Kolkata - 700 0ES, W 8.
For and on behalf of
Brijlax Enginecring Private Limited

"Form Mo, INC-28™
[Pursuarst to rule 3 the Companies
{Incorporation Rulas, 2014]
[Advartisamant & be publishaed i tha
newspaper for change of registered office
of the: compasny from one skate o another]
Bealare the Cenlral Governimeant
Ragional Direcior, Eaatern Region, Haelkata
In the matier of sub=secion (4) of Section
13 of Companies Ad, 2013 and clause {a)
of sub-rula (G ol ke 30 of the Gompanias

{Imcarporation) Rules, 2094
- AND -

In the mattar of Brijlax Exports Private
Limited {CIN:US2190WEB1988PTC
045732} having its Registered CHice at 7,
Jatidra Mok Sosenies, Kokals - F00006, Wiesl
Bangal

.......... Petiticnor
Molice ig haraby given o the Geanaral
FPuhblic that the cOmpany poposas o maka
appfication to the Central Government
under saction 13 ol the Companias Ao, 2013
saaking confirmation of aferatan of the
Memormndumof Assocabton of the Compamy
irn barme of thes spacial resolution pasesd al
thie Extra ordinary general mesting hald
on 23122022 to enable the company to
change it Regislered Office from "State
of Westl Bengal™ 1o the “State of Uitar
Pradash™,

Any parson whoss nterest is likely 1o be
aflected by tha proposed change of tha
registered office of the company may
deliver wither on the MCA-21 portal
Parww, mca, goviin by Tiling inveslor
complaint farm or cawss to ba delivared
or send by registersd post of hisfher
oigeciions aupporiad by an aflidavit etating
thie nahes of hisdhar intarest and grounds of
oppasition to the Regional Director,
Eastern Region al the address Mizam
Falage, Il M5 Bullding, Jdrd Floor,
23404 A J.C. Bose Road, Kolkarts <0000,
within Twenty One days of the date of
publication of this nodice with B copy to the
apphcant compaery at s regestered office at
the address merdioned Bebow:
7, Jatindra Moman Asanue, Rolkata - 700
(05, Wast Bangal
Far and on behall of
Brijlax Engineering Private Limitad

FORM MNO. INC-26

[Pursuant to Rule 30 of Companiss

{Incorporation] Rules 2014)
Advertisemen f be published in Mewspaper lor the
charge of Registered Ofce of the Campany from
e slale bo another

Before the Central Gowvernment

Eastern Region Bench, Kolkata
In the malter of sub-sechon £ ol gechon 13 of e
Compamies Act 2013 and clause [a) of sub-section (5 of
Rude 30 of e Campanies (rcomparation) Rules 2014

AND

In tha matier of DEFEND FINANCE AMD
INVESTMENT C0. LTI, having &= Regishared
Diffics al 4538, G.T. ROAD, HOWARH, WB-711102
N

Wotica is haraby givan fo Ganersl Pubdic that the
comgpary proposas (o make the applicaton Lo the
Canlral Government wunder sectign 13 af he
Compamies Act 2013, seeking confirmalion of
alleration of Memarandum of Assocition of the
Company in term of the spacial resclutian passed &
Exira ordinary General Meeding held on Wednesday,
28" Decembar, 2022 fo anable e company 1o change
ils Rapsiered Office from “STATE OF WEST
BENGAL" o tha "STATE OF UTTAR PRADESH"
Ay parson whose inserest s Hkely o ks affected by
the proposed change of regisiered ofice of the
Company, may defiver either on the MCA portal
[wearwomeca.gowing by filling irvestor complaint
form or cause 1o be dalivared or sent by ragisiered
poet of hister objections suoporbed By an afidavid
slatirg The rature of hishar inbanss! and ground of
apposilion b the Regonsl Deechor &l the Addness
Nizam Place, || MSO Building, 3° Floor, 23474,
A..C. Bose Rosd, Kolkata -TOO020, Wast Bengal,
within 14 Days of date of publication of 1his notce
with & copy |o the applicant company at ks Corporate
office at the address mentiorad below:

Corporate Office - K-61M& Bulanala Varanasi-

221001, URIN Fer and an bekall of applcant
Sl

Anupam Prakash Pandey

(DN DE23080T)
Directar

Dabe : 05.01.2023
Place : Howrah, West Bengal

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FORTHE ATTENTION OF THE STAKEHOLDERS OF VISA RESOURCES INDIA LIMITED

SI.

ho PARTICULARS DETAILS
t—|"Nameof corporate debtor "VISARESOURCES INDIALIMITED
-2 Dateof incorporationof corporate debtor -othrAugust 2006

-3 Authority under whichcorporate debtoris i~Registrarof Company; Kolkata
incorporated / registered

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor
-5—1Addressof theregisteredoffice-and-principat

office (if any) of corporate debtor

U52110WB2006PLC111091

Registered office: 5B Express Tower, 42A;
Shakespeare Sarani, Kolkata-700017 &
Principal office: VISA House, 8/10, Alipore Road,

0Old Kolkata-700071
~6. | Date of closure of Insolvency Resolution Process | 02/01/2023
Liquidation commencement date of corporate debtor +-03/01/2023

T
o 3

“Name and registration number of the insolvency
professional acting as liquidator

9.1 Addressande-maitof the fiquidator, as registered
with the Board

Mr-Kapilendra Swain
IBBI/IPA-001/IP-P00983/2017-18/11624
1-303-Lata Enclave; JaitRoad, Laxmisagar,
Bhubaneswar,Khordha, Odisha ,751006
cakswain@gmail.com
K Swain & Co, Chartered Accountants
Plot No. 1037, Shanti Nagar, Jharpada, Po-
Budheswari, Near Ganesh Mandap Chowk,
Bhubaneswar, Odisha-751006
cirp.visaresources@gmail.com
0210212022

10. | Address and e-mail to be used for correspondence |
with the liquidator

~t1-1Lastdate for submissionof claims

of liquidation of VISA RESOURCES INDIA LIMITED on 03/01/2023. The stakeholders of Visa Resources India
Limited are hereby called upon to submit their claims with proof on or before 02/02/2023, to the liquidator at the
address mentioned againstitem No.10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with the proof in person, by post or by electronic means. Submission of false or misleading proof of
claims shall attract penalties.
Name and signature of liquidator: KAPILENDRA SWAIN
Date and place: 06/01/2023, BHUBANESWAR

Sdi- Hdi-
Bimal Kumar &ganwal {Bimal Kumar Aganrsmal)
Dl - D-1.II.'-1-.ED23': Dlrm:l.-n: Date 04012023 Director

Place: Kalkata DI : DOOT0aTE | | Piece: Kolkats, DAk OO T 08T 3

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the commencement |

KOLKATA DEBTS RECOVERY TRIBUNAL - 2
Joevan Sudha Builing, 7ih Fleor, 42C, Jawahar Lal Nebru Road, Kolkata - 700 071,

Case No.: RC /18 2012
UNMION BANK OF INDIA - VS - SRl PRASANA KUMAR ROY BARMAN

SALE NOTICE

Fursuanl bo b Oroer dated 07.12.2022, passed by the Ld. Recovery Officer, DRT-2, Kolkata, Tam
will be sala of Imovable Praparly.

“All that plece and parcel of land admeasuring 107 Satak, more or less, Sltuated at Mouza-
Samali, J.L. Mo, 23, RS Dag Mos. 1184, 1185, 1186, 1188, 1189, 1190 and 1191, L.R. Dag Nos.
1237, 1238, 1239, 1241, 1242, 1243, 1244, R.5. No. 91, R.5. Khatian Nos. 397 and 388, L.R.
Khatian Mos. T98 and 1184, Collectorate Touzi Mo. 1, under P.5. - Bishanupur, Dist - 24
Parganas South, West Bengal

By way of public awclion on “AS |5 WHERE |5” basis through E-guchion and shall be subsact o
the fnad appreval of the Tribunal. Tha indending purchazars will hava b deposit an eamest money
i 10% of the Reserve Price of the property in the form of Demand Drafl ¢ Pay Crdiar caby in fawear
of the: Recovery Officer, DRT-2, Kolkata or through Net Banking with consultation of Certificate
Helder Bank, The said depesit shall be adusted n the case of suooessiul bidder and refunded o
olhar bidders on recept of E-aucion repoert. Succassful bidder shall have o deposit 25% of the
sale proceads atles adustment of eames] money by 1ha next day of Sals wilken 4 P.M., if tha next
day is holiday or Sunday than an 15t working day, faling which the earmes! daposi shall ba forfeled.
The purchaser shall depest he balance 75% af Lher sale procaeds within 15 gays Irom e dabe
of guchion sala. The rasarva prica befow which the praparly shal nol be scdd is Rs, 1, 45,684, 000J-
(Fupess Oina Crona Farly Frea Lakh Sixty Four Thousand andy). 1% of tha Rasersa Price wil be
the incremens Bid Amount. The other tarms &nd condilions are same &s par proclemnation of sale
by the undersigned on 05123022,

Modice is haraby given that the said propedy shall be soid by way of Onlne Auchion (e-austion)
which will be conducted on 24,02 2023 at 3.00 P-M. to 4 PM. with 3 minuies unlimiad exiension
on E-Auction Plaiform at Website | hitp:idrt.auctiontiger.net. The prospactive bidder i raquirad
to download Sake proclamation and Sake Motice from hitpeidetauctiontigernet and register their
rame for participating in ther auction on or before 22,02.2023 along with Earnest Maney thrawgh
Demand Drafl | Pay Crdar m Evaw of Recovery Officar, DRT-I, Kalkata payable at Kaolkaka shang
wilh 1hair offer.

Mot e undersigned will pol be responsibss lor any e occurned trough nel work a8 the
lirme of Auchan.

The uzar ID and Passward will be drectly sent o Registersd Parlicipants | Intending purchaser
wilhi furthar direclions by ha e-auclion provades comparry, I army, Tar login and parlicigaling in the
auction threagh an-lina.

The detais of authorised auclion sendce prowder E-procurement Technologies Lid, Mobile Mo,
B9THS 91686, e-mail : suppartiZauctiontiger.mat.

The irerastad bicders may visi the Websie | Mip:fdriauctiontiger.net for detaled procadure,
berms & condibons and any other supparl ! belp in respect of e-awction. For Inspeciion and olher
dalaits pleasa confact, Ms. Supama Biswas, Ld. Receivar, Mobila No. : #0514 41736, E-mail :
adv.suparnabiswasdT@gmail. com.
Place : Kolkata

Dated : 08.12.2022

i5. Biswas)
Racovery Officer

|GC INDUSTRIES LIMITED

CIN: LS1309WE1980PLC032950
Regd. Ofice: imax Lonia Square, Office Mo, 4B, 4th Floor, Prermeses Mo 23,
Gangadhar Babe Lane, Kolkata, Wast Bangal-700012

Emall 10: igcfollsEegmad com

MOTICE OF POSTAL BALLOT

hiembers arg hereby infarm Ehal on 5ih January, 2023, Postal BaBat Notice under Section 170 .anmd
106 of the Companies Act, 2013 read with Rufes 20 and 22 of the Companies (Management and
Administration) Amendment Rules, 2014 as amended by the Companies (Management and
Administration) Amendment Rules, 2016 inclugmg and statutory modification or re-enactment
thereqf for the time beinginforee, and ciber applicable provisions has been e-mailed to the members
whose g-mad addressas ang registered and whose nama appeared in the Register of members of
Baneficial (rayners as on tha cut-oif date i.e. 30ih December, 2022 s2aking assent'dissent of the
mambears,

The Campany is prowiding Lo its mem@ens with the facility 1o cast their vobe decironicaly only
through the e-vating serdces priwsded by Matsanal Securities Depasitary Limsted (“NS0L).

Thea e-voting, will commence on 10,07, 2023 a1 9.00 AM and ends an 08.02.2023 at 5.00 FM (both
days inclusive), The e-voting modulz shall thereafier be disabled by NSOL

Tha Baand of Directars has appointed Mr Aditya Shah, Practicing Ceempany Seceefary, as tha
Serudinizer for conducting the pastal balkal’ e-veting procass in a fair and iranspanant mannes.
Bbembers hiolding shanes in phy'sical mode and who have not updated heiremail addresses with the
Company are requested to updale their emall addresses by wiiting 1o the Company &t
gcinilsm@pmail.com along with the copy af the signed request ietter mentioning the name and
addrass of the Member, self-ztiested copy of the PAN cand, and seff-attested copy of any document
(2., Deiving License, Election |dentity Card, Passpart) in suppart of the address of the Membsr,
bambers holding shares in dematerialized mode are requashed 1o register / update thedr amail
addrasses with tha relevant Depasitory Participanis, Incase of any queriss / dfficullies in registering
the e-mail addrass, Members may wiite b igchoilsi@xgmail. coen Tha Pastal Ballot Natice and Postal
Ballat Form ane alza available foe download Troen Compary's webs@e and frarm MSOL websia
wivead Esabing. nadl, com

For vaoting instrections, sfectronlcalty, Members are requested 1o refar the Instructions for Yoting'
section of the Postal Ballot Motice, issued by the Company
In casa of amy quanes ar grisvances canmected with e-valing, Members may refar the Fraguently
Asked Quastions (FAD's) Tor Mambers and a-voling marwal far Mambars available at ‘Dovnload
Sactaon' af wawesaling.nsdl.com or may confact MS0L at toll res o 1800 222 930, Membars
oy also confach igeailsiEmgmasl Com in case any prievances conneclad will the voling process.
The results of the Postal Ballet would b= announced At the Reglstesed Office of the Company on o
before (9022023, The said results along with the Scrutinzers Report shall be placed on the
Company's website and at its registerad Office. The Results along with the Scriginizers report shall
also be communicated 1o the Stock Exchanges where the Company's shares are isted viz, BSE

By order of the Board of directars

r\.II'\M NV, NVLT. A
Advertisement detailing petition
[see rule 35]

BEFORE THE HON'BLE NATIONAL COMPANY LAW
TRIBUNAL, KOLKATA BENCH, KOLKATA
Company Petition No. C.P.(CAA)/182/(KB)2022
Connected with
Company Application No. C.A.(CAA)/67/(KB)2022

In the matter of:

1. BIMALNATH IMPEX PRIVATE LIMITED having its
Registered Office at 1st Floor, Room No. 101, 36/2,
Vivekanand Road, Kolkata- 700007

.... Transferor Company No 1 or
Petitioner Company No 1
-And -

2. TOPLINE DEALERS PRIVATE LIMITED having its
Registered Office at 36/2, Vivekanand Road, Kolkata-
700007.

.... Transferee Company No 1 orTransferor Company
No 2 or Petitioner Company No 2
- And -

3. SUPERDEAL SALES PRIVATE LIMITED having its
Registered Office at 9, A J C Bose Road, 6th Floor,
Kolkata- 700017
.... Transferee Company No 2 or Transferor Company|

No 3 or Petitioner Company No 3
- And -

4. VENLON SECURITIES PRIVATE LIMITED having its
Registered Office at 36/2, Vivekanand Road, 1st Floor,
Kolkata- 700006

.... Transferor Company No 4 or
Petitioner Company No 4
-And -

5. INTERNATIONAL CREDIT CORPORATION LIMITED
having its Registered Office at 9, A J C Bose Road,
6th Floor, Kolkata- 700019

... Transferor Company No 5 or
Petitioner Company No 5
-And -

6. NEGUS DISTRIBUTORS PRIVATE LIMITED having
its Registered Office at 6th Floor, 9 A J C Bose Road,
Kolkata- 700017

.... Transferee Company No 3 or Transferor
Company No 6 or Petitioner Company No 6
-And -

7. SUBH DRISHTI CONSULTANTS PRIVATE LIMITED
having its Registered Office at 36/2, Vivekanand Road,
1st Floor, Kolkata- 700006

.... Transferee Company No 4 or Transferor,
Company No 7 or Petitioner Company No 7|
- And -

8. PURBANCHAL CEMENT LIMITED having its
Registered Office at 9, A J C Bose Road, 6th Floor,
Kolkata- 700017

.... Transferee Company No 5 or
Petitioner Company No 8
NOTICE OF PETITION

A petition under Section 232 of the Companies Act, 2013,

for sanctioning of Composite Scheme of Amalgamation

amongst Bimalnath Impex Private Limited (PAN -

AABCB0521B), Topline Dealers Private Limited (PAN -

AABCT0934G), Superdeal Sales Private Limited (PAN -

AAECS2143K), Venlon Securities Private Limited (PAN-

AAACV8954H), International Credit Corporation Limited

(PAN - AABCI3396R), Negus Distributors Private Limited

(PAN - AAACNB8486A), Subh Drishti Consultants Private

Limited (PAN - AAECS3959F) and Purbanchal Cement

Limited (PAN - AADCP2083L) and their respective

shareholders and creditors ("Scheme"), was presented by

N. GURUMURTHY, Chartered Accountant, partner of M/s

Maroti & Associates, Chartered Accountants, Diamond

Heritage, 5th Floor, Room No. 503, Kolkata - 700 001 on

the 30th day of December, 2022, the said petition is fixed

for hearing before Kolkata bench of National Company

Law Tribunal ("Hon'ble NCLT") on Wednesday, 25th

January, 2023.

Any person desirous of supporting or opposing the said

petition should send to the petitioner's Practicing

Chartered Accountant, notice of his intention, signed by

him or his Practicing Chartered Accountant, with his name

and address, so as to reach the petitioner's Practicing

Chartered Accountant not later than two days before the

date fixed for the hearing of the petition. Where he seeks

to oppose the petition, the grounds of opposition or a copy

of his affidavit shall be furnished with such notice. A copy

of the petition will be furnished by the undersigned to any

person requiring the same on payment of the prescribed
charges for the same.

N. GURUMURTHY

Partner of MAROTI & ASSOCIATES,

Place: Kolkata Chartered Accountants

Dated: 4th January, 2023 piamond Heritage, 5th Floor,

Room No. 503, Kolkata - 700 001

"Form Mo, INC-26"
[Pursuant o rule 30 the Companies
(Incorporation) Rubss, 2014)
[Advertisement o be published in the
nawspapear for change of registerad office
of the company from one state to another)
Before the Central Governmaent
Reglonal Director, Eastern Reglon, Kol kata
In the matter of sub-s=ction (4) of Section
13 of Companies Act, 2013 and clause (a)
of sub-ruda (B) of nule 30 of the Companies

(Incorporation) Rules, 2014

- AND -
In the matter of Brijlax Engineering
Private Limited (CIN : UT4800WEB2015
PTC 20604T) havirng its Registered Office
at 1, Gibson Lane [Basics Orient Cingma),
Foom Mo, 102, 151 Floor, Kolkata - 700 084,

West Bengal
- S, . Petitioner

Motice ks hereby given 1o the General
Public that the company proposes to make
application to the Central Government
undarsaclion 13 of the Companies Act, 2013
seeking confirmation of alteration of the
Memoarandum of Association of the Campany
in bermes of the spacial resalulion passad al
the Extra ordinary gensral meeting held
on 23,12.2022 to enable the company to
change its Registerad Office from "State
of West Bengal" to the "5State of Uttar
Pradesh™,

Amy person whoss interast is likely to be
affected by the proposed change of the
regislared oflice of the company may
deliver either on the MCA-21 portal
(www.mca. gov.in) by flling investor
complaint form or cawss to be daliversd
or sand by registered post of hisfher
ohijectons supported by an affidavit stating
iz marlure: of histhar inleres) and grounds of
opposition to the Regional Director,
Eastern Region at the address Nizam
Palace, Il M50 Building, 3rd Floor,
234/ A.).C. Bose Road, Kolkata -T00020,
within Twenty One days of the date of
putblicatian of this nodice with a copy to the
applicant company at its regestered office &t
the address mentioned bedow

1. Gibson Lans (Beside Orent Cinama),
Foombo 102, 15t Floor, Kolkata- 700063, WE.

For and on bahalf of
Erijlax Engineering Frivate Limited
Sdi- (Bimal Kumar Agarwal)

Date : 04001/ 2023 Director Place: Kolkata Director | |Date ; 04012023 Director
Place: Kolkata CiM: DOOTO8T3 : i DIN: 00070873 | |Place: Kokata DI : DOOTO8T3

"Farm Mo, INC-26"
[Pursuant to nele 30 the Companises
(Incorporation) Rules, 2014)
[Advertisement to be publishad in the
newspaper for change of registered office
af thie company from cne atabe to anather]
Before the Central Government
Reglonal Director, Eastern Reglon, Kolkata
In the matter of sub-section (4) of Section
13 of Campanies Act, 2013 and clause (a)
of sub-rule (&) of rule 20 of tha Companies

{Incorporation) Rubss, 2014
- ARD -

In thie matier of Brijlax Realty Private
Limited (CIN:UT010WBZ011PTC
161755) having lis Registered Office at
T Jatindra Mohan  Avenue, Kolkala -
700 00E, Wasl Bengal o

e PElItioNBr
Matlce s hereby given to the General
Pubd 1hat the compeny proposas ko make
application to the Cenfral Government
undar section 13 of the Companies Act, 2013
seeking canfirmataon o alteralion of tha
Memorandum of Association of the Company
in terma of the special resolution passed at
the Extra ordinary general meating held
on 23,12.2022 1o enable the company la
change ils Regesterad Office from " State of
West Bengal" to the "State of Uttar
Prad esh™

Any person whose inferest (s likely 1o be
affected by the proposed change of the
ragisterad office of the company may
deliver either on the MCA-21 portal
(www.mea. gowv.in) by filing investor
complaint form or cause 1o be dalfivered
or send by registered post of his/her
abjections supported by an affidewvil stating
the nadure af hishers interest and grounds of
apposition to the Regional Direclor,
Eastern Reglon at the address Mizam
Palace, || MSO Building, 3rd Floor,
23454 A)C. Bose Road, Kolkata -7F00020,
within Twenty One days of the date of
publication of this notice with & copy tothe
applicant campany alils registened office at
the address mentioned balow:
T, Jatindra Mohan Averus, Kolkata - 700006,
Wiest Bengal
For and on behalf of
Erijlax Engineering Private Limited
Sdl-

Date : 04.01 2023 {Bimal Kumar Agansal)

"Form Mo. INCG-28"

[Fursuand to rule 30 the Companiss
(Ircorporalion p Rubles, 2014)
[Adwvertisemeant fo be published in the
newspapsr for change of registerad office
of the: compsany frorm ane state toanciher]
Bafore the Central Governmant
Regional Director, Eastern Ragion, Kolkata
I Bhee matler of sub-seclEon () of Seclion
13 of Companies Act, 2013 and claese (a)
of sub-rule (6} of e 30 of the Companies

{ncorporation) Rules, 2014
- AND -

I e matter of Briflax Auto Private Limited
(CIN : UT4999WB2013PTC193350)
having its Registerad Office at 1, Gibson
Lane (Besids Oriant Cinema), Room Mo,
102, 151 Floor, Kollcata - 0060, West Bangal,

B L {10y
Motice is hereby given o the General
Fublic that the company proposes 1o make
application to the Central Government
under section 13 of the Companias Act, 2013
seaking confirrnation of alteration of the
Memorandum ol Assocsabon of B Company
in kerme of the special resolution passed at
the Extra ordinary general meeting held
an 23.12,.2022 to enable the company Lo
change its Ragistered CHfice from "State
of West Bengal” to the “State of Uttar
Pradesh™,

Any person whose interest 15 lkely ta be
affected by the proposed change of he
registerad office of the company may
deliver either on the MCA-21 portal
{www.mca. gowvin) by filing inwvestor
complaint form or causs to be deliverad
of sand by reglstered post of histher
oEpections suppartad By an aflidavil stating
the natwre of his'har interest and grounds of
oppositicn to the Regional Direcior,
Eastern Region al the address Mizam
Palace. Il M50 Building, 3rd Floor,
234/4 p_J C. Bose Road, Kolkata -T00020,
within Twenty One days of the dale of
publication of this notice with a copy to the
applicant company at it regstered office at
Ehi address menlionad Bakow,
1, Gibson Lane (Beside Crent Cinemal,
Room Mo, 102, 151 Floor, Kalkata - 700 068,
Viiest Bengal,
Faor and an behalf of
Brijlax Auto Private Limited
Sd/-{Bimal Kumar Agarwal)

N

N For All Advertisement Booking
Call : 033- 6604 3800

dbholvl dd
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Canara Bank <

g Ui

DURGAPUR SME BRANCH gt a3l i (H3

Jinta Enclave, Near Dairy More
%Eagarbhanga. Durgapur, Pin - 713 211 WV YEL R L] 188

[Section 131-1]L
(For Immovable /

mentioned against each account.

the Secured Assets.

Sl
Mao.

a) Branch Name
b) Name of the Borrower (s) /

Guarantor (s) / Mortgator (s)

Whereas the undersigned being the Authorised Officer of the Canara Bank under Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 (Act 54 of 2002) and in exercise of powers conferred
under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notices
calling upon the following Borrowers / Guarantors to repay the amounts mentioned in the notices within 60 days from
the date of receipt of the said notices.
The Borrower(s) / Guarantor(s) / Mortgagor(s) having failed to repay the amount, notices are hereby given to the
Borrower / Guarantor/ Mortgagor and the public in general, that the undersigned has taken possession of the properties
described herein below in exercise of powers conferred on him / her under section 13 (4) of the said Act, read with Rule
8 & 9 of the Security Interest (Enforcement) Rules, 2002 on the dates mentioned below against their names.

The Borrower(s) / Guarantor(s) / Mortgagor(s) in particular and the public in general are hereby cautioned not to deal
with the below mentioned properties and any dealings with the properties will be subject to the charge of the Canara
Bank, Durgapur SME Branch for the amounts and further interest, incidental expenses, costs, charges etc thereon

The Borrower's attention is invited to the provisions of Section 13 (8) of the Act, in respect of time available, to redeem

Property Mortgaged

Details of the Immovable/Movable

a) Date of Demand Notice
b) Amount Outstanding
c) Date of Possession

1. | a) Durgapur SME Branch
b) Borrower :

Prop. Mr. Devendra Garg,
S/o. Avadhesh Kumar Garg

Durgapur, West Bengal
India, Pin - 713211

M/s. Devendra Trading Co.,

V2, Zonal Centre Coke Oven

713211
Garg,

All that piece and parcel of land measuring 3.79
Cottahs (approx.) having Survey No. CS Plot
No. 9(P), Mouza - Nadiha , J. L. No.-92 , Touzi
No. 6581, Khatian Nos. 1490, 2020, 1171, 1197,
1223, P. S. - Coke Oven, P. O. - Durgapur -
in the name of Mr. Avadhesh Kumar
S/o. Late Bhagwati Prasad Garg. The
area is bounded and butted by : North - Car
Parking Space, South - Layout Plot No. E- 3

a) 31.10.2022

b) Rs. 1,36,83,703.70
(Rupees One Crore
Thirty Six Lakhs Eighty
Three Thousands
Seven Hundred Three
and Seventy Paisa
only) plus interest &
other expenses

b)
M/s. Mahalaxmi Traders,
Prop. Mrs. Karishma Garg
W/o. Devendra Garg
D/o. Suresh Kumar Agarwal
V2 Zonal Centre
Sagarbhanga, Durgapur
West Bengal, India
Pin - 713211

Sagarbhanga Zonal Centre, East - ADDA Road,| c) 03.01.2023
West - 20 feet wide service lane.
2. | a) Durgapur SME Branch Primary : Hypothecate Stock & Book Debts :- V2| a) 28.10.2022
Borrower : Zonal Sagar Bhanga, Durgapur West Bengal,| b) Rs. 76,24,931.24

M/s. Mahalakshmi Traders,

India, Pin - 713211, Name of the title holder :
Proprietor -
Mrs. Karishma Garg, W/o. Mr. Devendra Garg.

(Rupees Seventy Six
Lakhs Twenty Four
Thousand Nine
Hundred Thirty One
and Twenty Four Paisa
only) plus interest &
other expenses

c) 03.01.2023

Date : 03.01.2023
Place : Durgapur

Authorised Officer
Canara Bank

{1 THE BAIDYABATI SHEORAPHULI CO-OPERATIVE BANK LTD.

Careers

RASHTRIYA CHEMICALS AND FERTILIZERS LIMITED

(& GOVT. OF INDIA UNDERTAKIMNG)

Advt No. 15122022

RECRUITMENT FOR TROMBAY/THAL/ AREA OFFICES PAN INDIA

Rashtriya Chemicals and Fertilizers Ltd (RCF Ltd) is a leading profit
making company in the business of manufacturing and marketing of
Ferlilizers and Indusirial Chemicals having revenue from operations of
around Rs. 12,812.17 crores. The Manufacturing units are in Maharashtra
(at Thal - Dist. Raigad and at Trombay - Chambur, Mumbai) with MNational
Level Marketing Metwork, Company provides excellent career growth
opportunities. Company intends to recruit:

f POST CODE NAME OF THE POST | NO. OF VACANCIES

18

|E1 MKTG/122022 | Ofiicer (Marketing) Grade E1 |

Interested Candidates may refer to the 'Recruitment’ section of the
Company's Website at www.refitd.com for further details like detailad
advertisement, date of submission of online applications, etc.

DGM (HR} Corp.

Fer IGE Industries Limiled
5d/-
'w HE. Fral:lll Hanﬁ'aﬂ B ] ]
shalops 8 managing Diector | | 6, Kalahata Lane, P. O. - Sheoraphuli, Dist. - Hooghly, Pin - 712 223. Ph. (033) 2632-0733, Fax - (033) 2632-0335
NOTICE OF SALE OF MORTGAGED PROPERTY BY PUBLIC AUCTION
By Fegd. A/D/ Dasti | Affixation Bich _ 906 Notice is hereby given upon the following borrower/s and/or guarantor/s and/or their legal heirs/successors and/or any person who has

DEBTS RECOVERY TRIBUNAL WO. 1 MUMBAI
Ministry of Finance, Governmem of |ndia
2rid Floor, MTHL Bhavan, Strand Road, Colaba Market, Coloba Mumbai - 400 005
NOTICE OF SETTLING A SALE PROCLAMATION
MOTIGE OF SETTLING & SALE PROCLAMATION UNDER RULE 53 OF THE SECOND
SCHEDULE TO THE INCOME TAX ACT, 1961,
READ WITH THE RECOVERY OF DEBTS & BANKRUPTCY ACT, 15483

R. B NO. 140 OF 2005 MEXT DATE :- 02/01,2023
Date extended till 1/2/2023

I Tz P thier al

Bank of Baroda

Wis.

Mis, CFL Capital Financial Services Ltd (Bguidation) & Ors.
P

[CD-1}OL High Court, Kolkaia
CFL Capital Finance Services Led. (inlign.)
Canbury Plaza. Bosm o, 235, B1, Netaj Subhash Chandra Base Road, Kolkata - T00 01
Ard
2071215, Bezzoda Complay, "B Wing, Sian Trambay Road, Chamibur, Mumbai - 400 071
[CD-2) State Bank of India, Industrial Finance Branch,
“Arcade” 2nd floor, World Trade Center, Cufle Parace, Mumbas = 400005,
(CD-3) Bank of Baroda, Industrial Finance Branch,
42 Barode House, Cawasji Patel Sireet, Fort, Mumbai- 400 023,
[CD-2) Barvk of Rajasthan Lid,,
25, Strand Road. Kolkata - TOO 0N
(CD-5) The Catholic Syrizn Bank,
53 East &'West Building, P M. Road, Fort, Mumba
[CD-6) Dhanalaxmi Bank,
108, Thambu Chally Sirast, 5. T Channai - B00 001
(CD-T)Federal Bank Lid.,
25, Nelson Manikam Road, B, M, Magar, Chennal - 00 025
(CD-B) Origntal Bank of Commerce
Harsha Bhawan, "E” Block, Cannaught Place, Maw Dalhi.
(CD-9) State Bank of Travancore,
IFE, Frea Press House, 111 Floar, Manman Paint. Mumbai-200 (21
(CD-10) The Scuth Indian Bank Lid.,
Bandra{Wast), Mumbai - 400 050
(CD-11) Axis Bank (UTI Bank Ltd).,
Universal Insurance Building, P M. Road, Fort, Murnban - 400001,
(CD-12)Vijaya Bank Excalsor Branch,
ExcelsorBaiiding, Revaline Straet, Fort, Mumbai —400001.
[CD-13) Indian Bank,
Lawmi Buding, P.M, Road, Fort, Mumbaj - 400 007
Wit raes in eosdulion of dnd Recavery Cetificabe Mo, 14006l 2005 o0 QLA Mo, 175 of 2002 draven up by
the Hon'nla Prasiding Officer, Dabts Recoveny Tribunal Mo, 1, Mumbal, the undsrsigned has erdered the
saleaf e undar mantioned immowatla progery
¥ou are hensby nformead that the 2nd day af Jaruary, 2023 al 2.3 pm has bean listad for drawing up the
Proclamation of Sale and setlling the tems thereod. You are requested t bring i the nalice of the
urddersigned any ancumbeences, charges, claims or liakilities attaching fo the said properies o any
prartice thergod
SPECIFICATION OF PROPERTIES
FlatMe. 801, Adshbwar Aparimantz. 34, Faraze Shah Road, Mew Dethi admeasuning 234653 squara fast
Beoundadanthe Marth-East by Sarsdice Road.
Boundad anthe Soulh-E=si by Fanoza Sheh Rasd.
Boundadanthe Soulth-West by Plat Mo, 32,
Bounded anihe Karh-West by S2rvice Road
Given under miy hand and sealat Mumbaiat this 2151 day of December, 2022,
Sdi-

[ASHU KLUMAR)

RECOVERY OFFICER

DRT-L AT MUMBAI,

any interest on the mortgaged property/s and the public in general, that to recover the loan amounts due from the defaulting borrower/s, the
following mortgaged properties will be sold by public auction by the Sale Officer appointed by the Cooperation Directorate — Hooghly
Range, Government of West Bengal, under the provisions of Section 122 of The West Bengal Cooperative Societies Act, 2006 and Rule
191D (3) of The West Bengal Cooperative Societies Rules, 2011. The respective “Proclamation of Sale” notices are affixed on the Notice
Board/s of the Head Office and respective branch of the Bank. Intending buyer/s are requested to contact the Head Office of the Bank for
further details and to participate in the public auction.

Name & Address of defaulting borrower, guarantors and mortgagor

Loan A/C No.

& Branch (Rs)

Amount Due

Date, Time & Place of
Public Auction

Dist-Hooghly, Pin-712222

Hooghly, Pin-712222

Kumar Chatterjee.

Borrower- Sri Tapas Kumar Chatterjee, S/o- Late Saila
Sekhar Chatterjee of 305/5, S.C.M. Road, P.O- Baidyabati,

Guarantors- 1. Srimati Mandira Chatterjee, W/o - Sri Tapas
Kumar Chatterjee of 305/5, S.C.M. Road, P.O-Baidyabati, Dist-

2. Sri Somnath Banerjee, S/o - Late Bilash Banerjee of 4, D.P.
Mukherjee Lane, P.O - Sheoraphuli, Dist-Hooghly, Pin-712223
Mortgagor- Srimati Mandira Chatterjee, W/o - Sri Tapas

Cash credit Loan A/c
No. CC/444, CBS Alc
No. 101250000444 at
Sheoraphuli Branch

as on

recovery +
Costs &
expenses

35,50,620.00

14.08.2018 +
Interest up to
the date of final

Date: 24.01.2023
Time: 1:00 pm
Place: Head Office the
Bank at 6, Kalahata lane,
PO — Sheoraphuli, Dist-
Hooghly, Pin-712223

Description of the mortgaged property: Property of Srimati Mandira Chatterjee, vide Title Deed No. | — 1513 of 2010 at ADSR —
Serampore. All that pieces and parcels of Land along with structures thereon right to use roads/paths/passages and all other easement
rights, situated at J.L. No. 05, Mouza - Baidyabati, Holding No. 305/2 and 305/5, S.C.M. Road, under Baidyabati Municipality, PS -
Serampore, Dist - Hooghly, Pin - 712 222 of (I) Bastu land measuring about 1 cottah 11 chittaks R. S. Khatian No. 77, R.S. Dag No. 1313,
L.R. Khatian No 1694, L.R. Dag No. 19296, and (ll) measuring about 1 cottah 07 chittaks R. S. Khatian No.-314, R.S.Dag No.- 1314, LR.
Khatian No. 1690/1, L.R. Dag No. 1977 total area (i+ii) of Bastu and Vitiland 3 cottah 02 Chittaks.

Hooghly, Pin-712201
Guarantors - 1.

Borrower- Sri Anupam Chatterjee, S/o- Chandranath
Chatterjee of 47/B, Patuapara lane, P.O +PS - Serampore, Dist-

Sri Chandranath Chatterjee, of 47/B,
Patuaparalane, P.O +PS - Serampore, Dist-Hooghly, Pin-712201
2. Sri Partha Das of 2, N. S. Road, Sarkarpara, P. O. -
Sheoraphuli, Dist-Hooghly, Pin-712223

3. Sri Santanu Chatterjee of 5/14B, Trenching Ground Road,
PO —Baidyabati, Hooghly — 712 222.

4. Sri Asit Baran Dutta of 13, A. P. Addya Lane, PO —
Sheoraphuli, Hooghly — 712 223.

Personal Loan Alc
No. PL/1075 (CBS
Alc 101130001075)

Alc 101130001101), at
Sheoraphuli Branch

Cash Credit Alc. Principal : Date: 24.01.2023
CC/460 (CBS Alc 98,34,862.00 Time: 12:00 noon
No.-101250000460) | |nterest : Place: Head Office the
Term Loan A/c No. 1,16,90,984.0 | Bank at 6, Kalahata lane,
TL -A/481 (CBS Alc | g 35 on PO — Sheoraphuli, Dist-
No. 101170000571) | 31.12.2018 + Hooghly, Pin-712223

recovery +
and Personal Loan | costs &
Alc No. PL/1101 (CBS expenses

Interest up to
the date of final

Description of the mortgaged property: Property in the name of Sri Anupam Chatterjee. (1) All that piece and parcel of factory land
together with structures thereon alongwith right to use roads/paths/passages and all other easement rights, measuring about 07 cottah
08 chittacks 27 square feet, at Mouza — Bangihati, JLNo. 21, comprised in RS Dag No. 687, LR Dag No. 687, RS Khatian No. 181 and 192,
LR Khatian No. 444/2 Kri, and the said property is within the jurisdiction of Rajyadharpur Gram Panchayat, PS — Serampore, Dist —
Hooghly.(Title Deed No. | —5700 of 2011 at ADSR, Serampore). (lI) All that piece and parcel of land together with structures thereon
alongwith right to use roads/paths/passages and all other easement rights, measuring about 04 cottah 14 chittacks, at Mouza — Bangihati,
JL No. 21, comprised in RS Dag No. 687, LR Dag No. 687, RS Khatian No. 192, LR Khatian No. 707 and the said property is within the
jurisdiction of Rajyadharpur Gram Panchayat, PS — Serampore, Dist—Hooghly. (Title Deed No. 1-5611 0f 2011 atADSR, Serampore).

Date :06.01.2023

Place : Sheoraphuli, Hooghly

Sd/- Sale Officer
The Baidyabati Sheoraphuli Co-operative Bank Ltd

.. . Kolkata
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BERGER PAINTS INDIA LIMITED
Loss of Share Certificates
MOTICE

Notice is hereby given that the following Share Cerificates of Berger
Paints India Limited having registered office at Berger House, 129, Park

FORM A
PUELIC ANNOUNCEMENT
[Requlation 74 of the Inschvency and Bankmuptcy Board of India
iMolurdary Ligudalion Process) Reguiations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF MONDAL CYBERMETICS PRIVATE LIMITED

1|Mame of corparate persen MONDAL CYBERNETICS PRIVATE LIMITED

EAST COAST RAILWAY | EAST COAST RAILWAY |Eipassiichah ety

Tender Notice No.PCMMEP/2022-23(T8,
Date: 03.01.2023

TENDER_NO.03221827B, BRIEF

Tender Notice Mo . SDMMKUR/EPI2022-23/

E-procurement Tender Notice/14,
Date: 05.01.2023

B of Visa Resources India Ltd.
(CIN - U52110WB2006PLC111091)

published in this newspaper on

| Name of corparate person DESCRIPTION OF MATERIALS: POLYMER | [ The fliowing tender have been uploaded on _
Street, Kolkata - 700 017 have been lost; misplaced; stolen and for are 2|Diate of incorporation of corparale persen \20th Mowembar, 2018 - BUFFER SPRING, 0T - 1200 SET. wabeita Wew.irans. aowvin 06-01-2023, there in the SI. No. 11.
Hﬂ’g_rﬂgeable : 3|Aufhorty under which comorafe person s Registrar Of Companies, West Bengal ML TENDER NO. 05225401, BRIEF | I T EIEFISEIA BRiErl | Last date for submission of claims
Member's Share No.of Distinctive Nos. Incorparaled regslaned DESCRIPTION OF MATERIALS: PYC should be read as 02/02/2023
Regd. folio_| Certificate No(s.) | Shares |  From To i|Corporste identily number [ limited Fabiity U7 Z300WEZ0TBPTCZ26680 INSULATED POWER CABLE 12 CORE, QY. | | Bopee R Or MATERIALS: GUTTING |
i of Fick piarban. ol CHAIN ASSEMBLY [COMPLETE)|| instead of 02/02/2022.
U01002 409199 _ 1600 | 413952821 - 413954420 E[Adiress of Me ragistered ofica and prncipa Shop No. S, 3 Srong Plaza, 2 Fioor ISKOON Wandr | NETITRXE] TENDER MO, 06225340, BRIEF | LQUANTITY:2SETS. Error is regretted.
e Fya B8 e S e Comey ooy fot S st et 1| oo wawescnee | SR e
- i ; . i uicslion commencement date of coparale parsan [12nd January, & SUPPLY OF 6400 MM OVERRIDING ivisional Materials Manage 001/1P- )
Any person having any objection to the issue of duplicate Share cerlificate T[Name, address, email address, telephone TARUN KUMARFAY CURVED SWITCH, OTY: ASPERTS. PR-88B/N/22-22 Khurda Road IBBIIPA-001/P-P00983/2017 18/11624]
ﬂg aforesaid is FFEEEHJIFE'H 'E* Edl‘?!?ﬁ. ;ﬂt:]j élﬂﬁEEﬂ'?rrépsaﬂ étEé.hFbe‘[?;E number and the registration number of the FLAT NO 1, FIRST FLOOR. BINAYAK, Z8/28, K M W‘“—WEH AR PP [T Rl —
address or to its Registrars A N I LTD., liquickator NASKAR ROAD, KOLKATA-TO040 RERCEIPTION DF MATERWLS: MOTOR TAQTE T .- TR W
P-22, Bondel Road, Kolkata-700 019 his/herftheir objection thereto within bl 3802756008, tarwiroy 123@yahoncont | | Doure RS LR o he P TS EASTERN RAILWAY
15 days from the date of publication. Regn. No: IBBIIPA-D01AP-POT41E018-19712224 TENDER MO, 082233000, Braer | |E - Auction Notice No.: COMICATG/New Allotment/Auction/2022 Dated:
Arun Kumar Uberai t|Last dale for submessionof clarns 01t Fabnuary, 2023 DESCRIPTION OF MATERIALS: DISSOLVED | |05.01.2023. E - Auction is invited Assistant Commercial Manager, Eastemn
2 Fawn Brake Avenue Malice is hereby givan thal Mondal Cybernetics Private Limited has commencad volunlary bquidation | | ACETYLENE GAS, OTY - ASPERT.S. Railway, Office of Sr, Divisional Commercial Manager, 4th Floor, New Complex
Haviock Road on 02nd January, 2023. TENDER _NO02221683, BREEE| |Building, Howrah - 711401, for provision of Catering Services on General Minor

Date - 6.1.2023

Lucknow, U.P. - 226001 The stakehakiers of Mondal Cybernetics Private Limited are heraby calied ugon Lo submit a proaf of
hzkr cladms, on o before 045t February, 2023, tothe Liquidasor at the acdress mentioned againstitem 7,

The fnancial craditors shall submit their procf of claims by alactranic maans anly. Al othar slakeholdess
ey subimit e proof of daims in person, by pastar by ekecianic means 0

aubmissianaltalse armiskading proals of claim shall sliracl panates,

DESCRIPTION OF MATERIALS: PRINTER
CIRCUIT Bmﬂﬂ- QY. 56 NO35.
Tender Opening Date: 01,02.2023 {for SINo, |
1. 05 & 06), 17.00.2023 (for SINo. 02),
23.01,2023 (for SINo, 03} and 30.01.2023 {for
=1 Mo 04).
Regarding deladed nalica EMD, Purchage
resinctions and datailed tender condibons,
please visit Websile www.iraps.govin and
www,easiceastrail indianrailways-gov.in
Principal Chief Materials Manager/

PR-BB4IN/22-23 EBhubaneswar

Linit (GMUY at D.E and F Categery Slations ovar Howrah Division for 05 years.
For maore information visit www.ireps.gov.in throwgh E-Auction Leasing Modula.
for the following: Acction Catalogue Moo COM-CATG-GMU-Z, Seq No., Lot
Mo /Category. Station, Close Date/Time : AAN Calg-HWH-CWLE-GMU-9-22-
1 (Catering - General Minor Linit (GMLY, Chowrigacha, 20001.2023 at 15:30hrs.,
AA2 Catg-HWH-SALE-GMU-5-22-1 {Catering - General Minor Unit {GMU),
Salar, 20.01.2023 at 15:40hrs., AAS3 Catg-HWH-SDI1-GMU-3-22-2 (Catering -
General Minor Unit (GMLU), Sagardighi, 200012023 at 15:50hrs., AAJd Calg-
HWH-KLP-GMU-4E8-22-2 (Calaring - General Minar Unit (GRU), Kotalpukur,
20.01.2023 at 16:00hrs, AASS Catg-HWH-TIT-GMU-2-22-1 {Catering - Ganeral
Minor Undt (GMU), Talit, 20.041.2023 at 16:10hrs., AA/G Catg-HWH-GHLE-GMU-
10-22-1 {Catering - General Minor Unit (GMWU), Gadadharpur, 20.01,2023 at
16:20hrs,, AAIT Catg-HWH-PNE-GMLU-12-22-1 (Catening - General Minor Linit
[GMLU), Prantik, 20,01.2023 at 16:30hrs., AAE Catg-HWH-MRR-GRMLU-4-22-1
(Catering - General Minor Unit {GMU), Murarai, 20,01 2023 at 16:40hrs,, AAM
Catg-HWH-TBE-GMU-47-22-1 {Calaring - Genaral Minaor Unit (GRLUY), Tilbhita,
20.01.2023 al 16:50hrs., AAMD Catg-HWH-EAN-GMU-11-22-1 {Calering -
General Minor Unit {GMU), Khana, 200012023 al 17:00hrs, AAM1 Calg-HWH-
PMLV-GMLU-2-22-1 (Catering - General Minor Unit (GMUY, Mallarpur, 20.01.2023
at 17;10hrs,, AAM2 Catg-HWH-LCAE-GMU-52-22-1 (Catering - General Minor
Limit {GMUY, Lalbagh Court Road, 20,01,2023 at 17:20hrs,, Rate Unit: Annual
Licensing Fee for ali above. Min. Incr.: 0.2% for all above, EMD: 5% far all above,

(HWH-35%/2022-23)
Terdar Motice &re a5 available &t website: wwaiindianrallways.gov.infeaw. iregs.govin

indianexpress.com

Tarun Kumnar Ray

Liquidator

Mondal Cybernetics Private Limited
IBEVIPA-001/IP-PI4 11/2018-13112228

Date | OF.0.2023
Flaca : Kolkala

1 arrive at a conclusion
not an assumption.

Whilst care 18 taken prior to acceptance of advertising copy. It 1s
not possible o verify its contents, The Indian Express Limited
cannot be held responsibile for such contents, nor for any loss or
damage incurred as a result of transactions with companies, asso-

Inform your opinion with
detailed analysis.

cianons or individuals advertising in its newspapers or publica-
tions. We therefore recommend that readers make necessary
inquiries belore sending any monies or entering into any agree
ments with adveriisers or otherwise acting on an advertisement n
any manner whatsoever, Registered letters are not accepted in

The Indian E . .
e Indian Express response 1o box number advertisement,

For the Indian Intelligent.
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SIMPLEX INFRASTRUCTURES LIMITED

CIN-L45209WB 1924PLCO04969
Regd Office: "SIMPLEX HOUSE', 27, Shakespeare Sarani, Kolkata - 700017
Phone: +91 033 23011600, FAX: 033 2288 1468
E-mail: sacretarial legal@simplexinira com » Wabsite: www simplexinfra.com

NOTICE OF POSTAL BALLOT AND
REMOTE E-VOTING INFORMATION

Notice is hereby given that Simplex Infrastructures Limited (“the
Company”), pursuant to the provisions of Sections 108 and 110 of the
Companies Act, 2013 ("the Act’) read with Hules 20 and 22 of tha
Companies (Management and Administration) Rules, 2014 made
thereunder, as amended from time (o time, Secretarial Standard-2 on
General Meetings issued by the Institute of Company Secretaries of
India, Regulation 44 of the SEBI (Listing Obligations and Disclosura
Haguireamani) Regulations, 2015 ("Listing Regulations”) (Including any
statutory modiucation(s) or re-enactment(s) of the Act or Rules or Listing
Regulations, as the case may be, for the time being in force) and General
Circular Nos. 14/2020 dated April, 8, 2020, 17/2020 dated April 13, 2020,
20y2020 dated May 5, 2020, 22/2020 dated Juna 15, 2020, 33,2020
daled September 28, 2020, 38/2020 datad Decemibar 31, 2020, 10/2021
dated June 23, 2021, 20/2021 dated December 8, 2021, 3/2022 dated
May 5, 2022 and 10/2022 and 11/2022 dated December 28, 2022 issued
by the Ministry of Corporate Alfairs, Governmeant of India (the “MCA
Circulars®). as amended from tima to tima, i any, is seeking approval
of ita Members by way of Fostal Ballot through remote electronic voting
(‘'e-voting’) for the following matters:

'SI. | Type of Resolution | Resolutions
!Hn

1 Spncml Resolution |Appolntment of Dr. Dinabandhu
Mukhopadhyay (DIN-O97T8769) as Director
of the Enrn_pany

Approve requasts received from Mr, Bithal
Das Mundhra, Mrs. Yamuna Mundhra, Mrs
Savita Bagri, Mr. Amitabh Das Mundhra, Mrs,
Savita Denvi Mundhra and Mrs Anuja Mundhra,
persons balonging to Promoters/ Promoter
Group for re-classification from “Promoters
{ Promoter Group” category 1o "Public®
 category

2 ‘O-r:llnaﬁ,- Resolution

CIRCUS AVENUE BRANCH
40 A & B, Circus Avenue
Kolkata - 700 017

datel ﬂ‘ir.i Canara Bank<\

T B W ta e, 1 i L T

] Femwne syndicats

dotel a'aﬁ Gﬂlldl‘d Bank@ DEMAND
T g NOTICE

section 13(2)

NOTICE

It iz hereby notified that Shree Kant Singh, Sfo. Late Sukdeo Singh (NND [
PIGMY AGENT) of Canara Bank (E-Syndicate Bank), Circus Avenue
Branch has resigned from the service. It iz stated that any claims
pertaining to daily deposit schemes / NND / PIGMY Schemes, should be
brought 1o the notice of the Bank within 30 days of this publication and no
claims will be entertained after 30 days af this notice.

Jadavpur Branch, 9 & 10 Raja 5. C. Mullick Road, Kolkata - 700 D32
E-mail : ch0880@&@canarabank.com, www.canarabank.com

Follow us at-©@EastemRailway @ Eastern Railway Headquarter

doTel %‘Eﬁ Eanara Bank\ BEILYIY
Ry — N NOTICE

section 13(2)

Jadavpur Branch, 3 & 10 Raja 5. G. Mullick Road, Kolkata - 700 032

E-mail : cbD980@canarabank.com, www.canarabank.com

Date : 07.01.2023
Flace : Kolkata

Chief Manager
Canara Bank

APPENDIX 10
(ofel 4@ Canara Bank £\ [Nty N

FITWOTTE R P —— [:'_-"I-E'I:'til:ln 13;‘“]

o
lf' l (For iImmovable Property)

BEHALA CHOWRASTA BRANCH
Sangeet Apartment, 1st Floor, 90, Diamond Harbour Road
Sakher Bazar, Kolkata - 700 008

rn cmpuan-:a with the MEA Circulars, the Company has sent the Pnsml
Balliot Notice only through electronic mode on Friday, January 08, 2023
o those Membeérs, whose names appear in the Register of
Members/Beneficial Owners as on Friday, December 30, 2022 ("Cut-oif
date™) and whose email addresses are registered with the Company or
Depositones or Depository Participant ("OP7).

As per Section 108 of the Act read with rules framed thereunder and
Regulation 44 of Listing Regulations, the Company has engaged the
services ol NSDL lor providing e-voting facility to all its members 10
enabla tham cast thair voie slectronically on the resolutions set forth in
the Notice.

The remote e-voting shall commence from Tuesday, January 10, 2023
at 9:00 AM (IST)and shall end on Wednesday, February 08, 2023 at
5:00 PM (I5T). The remole e-voling module will be disabled by NSDL
thereafter and the Members shall not be allowed to vote beyond the
said date and time. Only those members whose names appear in the
register of membars / list ol beneficial owners as received from
Depositories as on the Cut-off date i.e. Friday, Decembaer 30, 2022 shall
be entihed to avail facility of e-voting. Once a vote has been casted, it
cannot be changed subsaquently, Tha voting right of the mambers shall
be in propartion to the paid-up equity share capital as on Cut-off date,
i.e. Fnday, December 30, 2022. Further, recaipt of notice o any person
who is not a member as on Cut-off date, i.e. Friday, December 30, 2022,
shall treat this Notice for information purposes only. The resolution(s),
if approved, shall be deemed to have been passed on the last date of
e-voling i.e. Wednesday, February 08, 2023, subject to the requisite
number of votes in lavour of resolution(s}

The Postal Ballot Notice along with the instructions for e-voting are
available on the website of the Company at www.simplexinfra.com,
BSE Uimited viz. www.bseindia.com and the National Siock Exchange
of India Limited al www.nseindia.com, and on the website of the e-
voling agency at www.evoting.nsdl.com.

The Board of Directors of the Company has appointed M/s. A. K. Labh
& Co., Company Secretaries, (Membership No FCS 4848 and Certificate
of Practice No 3238). Kolkata, as the Scrutinizer for conducting the
Postal Ballot process in a fair and transparent manner. The Scrutinizer
will submit his repon to the Chairman or any other person authorized
by the Chairman after the completion of scruliny of tha e-voting, not
later than 48 hours from the conclusion of remote e-voling. The result
declared along with Scrutinizer's Report shall be displayed on the
Company's wabsite www.simplexinfra.com and on the wabsite of NSDL
www.evoting.nsdl.com, and simultaneously communicated to the stock
exchanges

In case of any queries, you may refer the Frequently Asked Questions
(FAQs) lor Shareholders and e-Voting user manual for Shareholders
available at the download section of www.evoting.nsdl.com or call on
toll free no.: 1800 1020 990 /1800 224 430 or contact Mr. Amit Vishal,
Sanior Manager/ Ms. Pallavi Mahatre, Manager from NSDL, Trade
World. 'A' Wing, Kamala Mills Compound Senapati Bapat Marg,
Lower Parel. Mumbai - 400 013 at the designated email ids :
AmitV@nsdl.co.in/pallavid@nsdl.co.in or al telephona no, 022 -
24994360/ 022-24994545. or send a reques! al evoting@nsdil.co.in

For SIMPLEX INFRASTRUCTURES LIMITED

Sd/f-

B. L. BAJORIA

Place : Kolkata SA. VICE PRESIDENT &
Dated : January, 06, 2023 COMPANY SECRETARY

Whereas :

The undersigned being the Authorised Officer of the Canara Bank
under Securtisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (Act 54 of 2002) (hereinafter
referred to as “the Act") and in exercise of powers conferred under
Section 13 (12) read with Rule 3 of the Security Interest (Enforcement)
Rules 2002, issued a Demand Naotice dated 22.07.2022 calling upon
the Borrower M/s. Shree Om Enterprises, Proprietor Mr. Tapas
Mondal to repay the amount mentioned in the notice, being
Rs. B,37,141.34 (Rupees. Eight Lakh Thirty Seven Thousand One
Hundred Fourty One and Paise Thirty Four only) within 60 days
from the date of receipt of the said notice.

The Borrower having failed to repay the amount, nolice is hereby
given to the borrower and the public in general that the undersigned
has taken possession of the property described herein below in
axercize of powers conferred on him / her under Section 13(4) of
the said Act, read with Rule & & 9 of the said Rule on this 6th day
of January of the year 2023.

The Borrower in particular and the public in general are hereby
cautioned not to deal with the property and any dealings with the
property will be subject to the charge of Canara Bank for an amount
of Rs. 8,37,141.34 and interest theraon.

The Borrower's attention is invited to the provisions of Section 13(8)
of the Act, in respect of time available, to redeam the Secured
Assets,

Description of the Immovable Property : All the piece & parcel
of a shop Room on a plot of Basstu land as per deed measuring
about 81 Sq.fi. out of 7 Chittaks and 43 Sq.fi. lying and situated at
Mouza - Gangarampur, J.L. No. 5, Touzi No. 3, R.S. No. 189, Khaitan
MNo. 211, R.S. Dag Mo, 77/325 within the K.M.C. Premises No. 354A,
and new No. 35441, Dr. A. K. Paul Road corresponding to postal
Premises No. 6, Dr, A. K. Paul Road, under the Kolkata Muncipal
Corporation, Ward No. 130, Assessee No. 41-130-01-0030-8,
Previously No. 41-130-01-0028-8, Borough - XIV, P.5. - Behala,
Kolkata - 700 034 in the District - South 24 Parganas. Bounded by:
MNorth- 10 Ft. Wide Common Passage, South - Dr. AL K. Paul Road,

Ref : 0980/0/CBM 32129 Date : 02.01.2023

To

Mr. Shyamdev Das, Slo. Jitendra Math Das, Vijaya Apartment, D-14, Rabindra
Pally, Kolkata - TOO0BE

Abso at : 3B3 Tenlulberia, P O, - Garia, P. 5. - Sonarpur, Rajpur Sonarpur
Municipality, Kofkata - 700084

Dear Sir'Madam,

Sub : Notice issued under Section 13{2) of the Securitization &
Reconstruction of Financial Assets & Enforcement of Security Interest
Act, 2002,

Tha undersigned being the Authanzed Officer of Canara Bank, Jadavpur Branch
ikerainafter referred to as “the secured creditor”), appointed wunder the
Securitisation and Reconstruction of Financial Assets and Enforcement of
Sacurity Interest Act, 2002, (harsinaftar referred as the "Act™) do heraby issue this
natice to youw as under

That yau, Mr. Shyamdev Das, Sio. Jitendra Nath Das (heresnafter referred o as
‘the Borrower”™) has avaibed credil facility / facilities stated in the Schedule A
hargunder and has entensd nto the secuenty agresment’s in Tavour al the secured
credilor. While avaibing the said financial assistance, you have exprassly
undertaken o repay the loan amount’s In accordance with the terms and
conditbons of the above mentioned agreements

The books of account payment on demand of all moneys and discharge all moneys
and discharge all aobligations and liahilities owing or incurred to the secured
Creditor by fthe Bormower for Credit Faciliies up to the imit of Rs. 6,00,000,00
(Rupees Six Lakhs Only)with interest therean,

Ref : 0880/01/CBM3[2W126 Date : 02.01.2023

Toy

Mrs, Pratima Naskar, Wio Mr, Nimai Ghandra Naskar, Village - Ganakhali, P.O -
Dihamua, P. 5. - Magrahat, Dist.- 24 Parganas (5}, West Bangal, Pin - T43610.

Mr. HNimal Chandra Maskar, S'e. Late Sanat Kumar Naskar, Village - Ganakhati,
F.O- Dhamua, P. 5. - Magrahal, Dist,- 24 Parganas (3), West Bengal, Pin - 743610,
Mr. Jagannath Naskar, Village - Ganakhati, P. ©. - Dhamua, P 5. - Magrahat,
District - 24 Parganas (Sowth), West Bengal, Pin- 743610,

Dear Sirffdadam,

Sub : Motice issued wnder Section 13(2) of the Securitisation &
Raconstruction of Financial Assets & Enforcement of Security Intersst
Act, 2002,

The underskgned being the Authorzed Offcer of Canara Bank, Jadavpur Branch
therginafier referred 1o as “the secured creditor”), appointed under the
Sacuritisation and Reconstruction of Financial Assets and Enforcement of
Sacurity Interest Act, 2002, (hereinaftar referred as the "Act™) do hareby issue this
reatice o you 838 under |

That you, Mrs. Pratima Naskar, Wio. Mr. Mimal Chandra MNaskar (heneinaller
rafarred to as ‘the Borrower™) and Mr. Mimai Chandra Maskar, S/'o. Late Sanal
Humar Maskar (harsinafter referred to as ' the Co-Borrower) has availed credit
facdity ¢/ facilites stated in the Schedule A hereunder and has entered into the
secunly agresment’s in favour of the secured creditar, While availing the sakd
finarcial assistance. you have exprassly underiaken fo repay he [oan amouwntis in
accordanca with the terms and conditions of the above mentioned agreaments.
That Mr. Jaganmath Maskar {hereinafter referred to as ‘the Guaranter’) has
guarantesd the payment an demand of all moneys and discharge all moneys and
dischargs all obligatiores and labilities owing orincurred to the secured Credilor by
the Bormower for Credit Facilities up to the limit of Rs. 3,00,000.00 (Rupees Thres
Lakhs Cnly)with interest thereon.

Mature of Loan | Loam Amount | Liabliity with interest | mate of Interest

(Loan Afc.Na.) as on 02.01.2023

Housing Loan | Rs, 6,00,000.00 Rs. 41,91,457.31 13.70%
5157200000533 plus unapplied interest

TOTAL Rs. 41,81 457.31

Mature of Loan | Loan Amount | Liability with Interest Rate af Interest
{Loan Alc.Mo.) as on 23.12.2022
Housing Loan | Bs, §,00,000.00 Rs. 14,95 853 92 12.75%
a8061 9001361 plus vnapplied interest
TOTAL R=. 14,85, 853 92

East - Dr. A. K. Paul Road, West - Shop Room of Mr. Hasem Molla.
Date : 06.01.2023 Authorised Officer
Place : Kolkata Canara Bank

The above said loan { cradit facilities are duly secured by way of morigage of tha
assets more specifically described in the schedule hereunder, by virtue of the
relevant documents executed by wou in our favowr. Since you had failed to
discharge your liabilibes as per the terms and conditlions stipulated, the Bank has
classified tha debt as MPA on 31.12.2007. Hence, we hereby issus this notice ta
your under Section 13(2) of the subject Act calling upon you to discharge the entire
lighility of Ris. 41,91.457.31 (Rupess Forty Ona Lakhs Mimety One Thousand Four
Hundred Fifty Seven and Thirty One Paisa Only) as on 02.01.2023, with further
interest and incidental expenses and costs, within sizty days from the date of the
nabtice, failing which we shall exercise all or any al the rights under Section 13(4) of
thie subject Act.

Further, you are hereby restrained from dealing with any of the Secured Assets
mentioned in the schedule in any manner whatsoewver, without our prior consent.
This is withoul prejudice 1o any ather rights avallabée to us under the subject Act
andior any other law in forca.

Your attention s invited to provisions of Sub-section (8) of Section 13 of the
SARFAES| Act, inraspact of tima available, o redesm the Securad Assets.

The Demand Motice had also been issued to yvou by Registerad Post Ack due ta
yoer las known address avallable in the Branch record,

Details of Security Immowvable Assets : All that piece and parcel of one salf
contalned flat on the ground floor of the three stored residential bullding,
measuring about BOO Sg. Ft. super buill up area more or less together
with undivided proportionate share or interast in the land underneath the bullding
measuring an area 2 Cottahs lyving and situated at Mouza - Tentulberia, J. L.
Mo, 44, Touzi No. 271, B 5. No. 8, appertaining to Dag No, 269, Khatian Mo, 3586,
within limita of the Rajpur Sonarpur Municipality, being Holding Mo, 383, under
Ward Mo, 5, P. 5. Sanarpur, District South 24 Pargaas, Kolkata - TO0082 | which ks,
Butted and bounded by : On the Morth - Drain and Howse of Chittaranjan
Ganguly, On the South - House of Sunil Naskar, On the East - Panchyatl Road, On
the West - House of Ratan Kumar Maskar

Mame of Title Holder : Mr. Shyamdev Das, Sio. Jilendra Nath Das

dorel ﬁ'ﬂﬁ Ganara Bankiﬁg. DEMAND
T e "l NOTICE

Section 13(2)

Jadavpur Branch, 9 & 10 Haia.s C. Mullick Road, Kolkata - 700 032
E-mail : ch0980E&@canarabank.com, www.canarabank.com

Date : 02.01.2023 Authorised Officer
FPlace : Jadavpur Canara Bank

The above sald loan [ credi facllities are duly secured by way of morgage of the
assels more specifically described in the schedule hereunder, by virlue of the
relevant documents executed by you in our favour. Since you had failed to
discharge vour liabdlltles as per the tarms and conditions stipulated, the Bank has
classifiod the debd as NPA on 25,06, 2008, Hencs, wae hereby issus his nolice Lo
vou undar Section 13(2) of the subject Act calling upon you te discharge the entire
lkakility of Rs. 14,95,853.92 (Rupeess Fourtesn Lakhs Minety Five Thousand Eight
Hundred Filty Three and Paise Minely Two Only) as on 02,01.2023, wiih Turiber
interast and incidental expenses and costs, within sixty days from the date of the
matlce, faillrmg which we shall exercise all or any of the rights under Saction 13(4) of
fhe Subgect Al

Further, you are hereby restrained from dealing with any of the Secured Assets
mentioned in the schedule in any manner whatsoever, without our prior conseant.
This is withoul prejudice Lo any ofher rghls avaitabde 1o ws unders e subject A
andior amy othear law in force,

Your attention |s invited to provisions of Sub-zection (8] of Secticn 13 of the
SARFAESLACK in respect of lime available, 1o redeem he Secured Assels,

The Demand Matice had also been isswed to you by Registered Post Ack due to
your last known address avaltable inthe Branch record.

Detajls of Security Immovable Assets : (1) All thal piecs ard parcel of Basiu and
measuring an area 02 Saiak more or less along with constrection thereon Mouza -
BAulti, J. L. Mo, 192, Touzi Mo, 156, Khattan Mo, 1373, Dag Mo. 661, under Police
Slation Magrahat, Districl - South 24 Parganas, Registersd Deed Na, 2269 Tar the
vear 20056, Book Mo. | CD Vaolume Mo, 32, Page from 262 to 268 in the name of
Property Mrs. Pratima Maskar, W/o- Mr. Mimai Chandra Naskar. Butted and
bounded by : On the Narth - Propery of Jagannath Maskar, On the South - Pond,
Cinthe East - Propertly of Joydeb Sardar, On the West - Property Bhim Sardar.
(l1) All that piece and parcel of Bastu land measwring an area {1 Satak more or leas
along with constructon thereon Mowza - Mo, J. L . No, 192, Touzi No. 158, Khatian
Mo, 1373, Dag Mo, 6631377, under Police Station - Magrahat, District - South 24
Parganas, Reqisterad Gift Deed Mo, 1674 for the year 2006, Registerad in Book
Mo, [, CD Valume Mo, 24, Page fram 345 1o 348, in the name of Property
Mrs. Pratima Naskar, Wio- Mr. Nimai Chandra Naskar. Butted and bounded by:
Oin the Morth - Property of Jagannath Maskar, On the South - Pond, On the East -
Eroperty of Joydeh Sardar, On the West - Property Bhim Sardar,

Name of Title Holder : Mrs. Pratima Maskar, Wo, BMr. Nimai Chandra Naskar

Date : 02.01.2023 Authorised Officer
Place : Jadavpur Canara Bank

dorel §® Ganara Bank A LY
T 'SRl NOTICE

§ . ~
I:_ lidmcan b ntp i Section 13(2)

Jadavpur Branch, 9 & 10 Raja 5. G. Mullick Road, Kolkata - 700 D32
E-mail : ch0980@canarabank.com, www.canarabank.com

DEMAND

dolel 8 Canara Bank@
- NOTICE

T TP Wl SR Jl.l-cn-'l 0 W L iy
't section 13(2)

Jadavpur Branch, 9 & 10 H‘.aja 5. C. Mullick Road, Kolkata - 700 032
E-mail : chb0980&@canarabank.com, www.canarabank.com

Ref : D980/01/CBM2{2)y/128 Date ; 02.01.2023
T

Mr. Dipak Kumar Bhattyacharya, 175, Baruipur Ukilparad, P. O. - Baruipur,
Folkata - 700 144,

Also at : Ol Municipal Holding Mo, 562, P. O. & P. 5. - Baruipur, South 24
FParganas, West Bengal, Pin - 700144, Near Bibek Sangha Club & Baruipur
General Library

Dear Sirfkadam,

Sub : MNotice Issued under Section 13(2) of the Securitisation &
Reconstruction of Financlal Assets & Enforcement of Security Inferest
Act, 2002,

The undersigned being the Authorized Officer of Canara Bank, Jadavpur Branch
(herginafier referred to as “the secured creditor’), appointed wnder the
Securiization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002, (hereinafter referred as the "Act™) do hereby issue this
motice to you as under

That you, Mr. Dipak Kumar Bhattacharya (hereinafter referred to as “the
Borrower”) has availed credit facility [facilities stated in the Schedule A hereunder
and has entered into the security agreement’s in favour of the secured crediior
While availing the said financial assistance, you have expressly undertaken to
repay the loan amount's In accordance with the terms and conditions of the above
mentioned agreements,

The books of account payment on demand of all moneys and discharge all moneys
and discharge all obligations and labilities owing or incurred fo the secuned
Creditor by the Borrower for Credit Fadilities up to the limit of Rs, 3,45,000.00
(Rupees Three Lakhs Forty Five Thousand Only) with inlerest therean,

Ref : MREND1/CBMI(2W12T Date : 02.01.2023

To

Mrs. Reeta Roy Chaudhary, Wia. Mr. Bhaskar Malakar, Jayjayanti Apartment,
Flat-A/2 Ground Floor, 142 Baghajatin Place, Kolkata - 700086

Mr. Pradip Kumar Ghosh, Sio. Late Pradyut Kumar Ghosh, 4774, Dakshin Behala
Foad, Kalkata TO0061

Sub : Motice issued wunder Section 13{2) of the Securitisation &
Reconstruction of Financial Assets & Enforcement of Security Interest
Act, 2002.

Tha undersigned baing tha Authorizad Officar of Canara Bank, Jadavpur Branch
(herainafter referred fo as “the secured craditor”), appoinied under the
Sacuritisation and Reconstrecton of Financial Assets and Enforcement of
Sacurity Interest Act, 2002, (hereinafter referrad as thea "A4ct") do hereby issus this
notice to youw as under;

That you, Mrs. Reeta Roy Chaudhary, W/o. NMr. Bhaskar Malakar (hereinafter
refarrad fo as “the Borrower”) has availed cradit facility [ facilibas stated in the
Schedula & hersunder and has enterad into the security agreement's in favour of
the secured creditor. While awvailing the said financial assistance, you hawve
expresshy undertaken to repay the loan amount's in accordance with the terms and
conditions of the above mantionad agreements,

That Mr. Pradip Kumar Ghosh [harzinaftar referred 1o a5 “the Guarantor') has
guaranteed the paymsant on demand of all moneys and discharge all monays and
dischargs all chligations and labilifiss owing orincurmed to the secured Creditor by
the Borrower for Credit Facilibes up to the limit of Rs. 7,60,000.00 (Rupees Seven
Lakhs Sixty Thousand Only)with imtarest tharsom,

financialexp.epapr.in

Raf :

To

Mr. Subrata Mondal, 23 Debnarayan Banerjes Road, Kalighat, (Mear Hali
Temple), Kolkata 700026

Also at : Shanli Aparlment, 3rd Floor, Flal Mo, F, Premisaes Mo, 1009, South
Roynagar, P. 5. - Regani Park, Kaolkata 700070

Krishina Chandra Thakur, D/651, Lake Gardens, Kolkata - 700070
Daar Sin'Madam,

Sub : Motice issued under Sectlon 13(2) of the Securitisation &
Reconstruction of Financial Assets & Enforcement of Security Interest
Act, 2002,

The undersigned being the Authonzed Officer of Canara Bank, Jadavpur Branch
(hereinafter referred to as “the secured creditor”), appointed under the
Securitizalion and Reconstruction of Financial Assetz and Enforcement of
Security Interest Act, 2002, (hereinafter referred as the "Act™) do hereby issue this
notice to you as under ;

That you, Mr, Subrata Mondal {hereinafter referred 1o as “the Borrower™) has
availed credit facility / facilities stated in the Schedule A hereunder and has enterad
into the security agreament's in favour of the secured creditor, While availing the
gaid financial assistance, you have expressly undertaken o repay the locan
amaunt’s In accordance with the terms and conditions of the above mentionad
agreaments.

That Krishna Chandra Thakur (hereinafler refermad to as ‘the Guarantor') has
guaranteed the payment on demand of all moneys and discharge all monays and

0980/01/CBM3(2)V130 Date : 02.01.2023

| discharge all chligations and habilities owing or incurred to the secured Creditor by

the Borrower for Credit Facilitles up to the limit of Rs, 5,15,000.00 (Rupees Five
Lakhs Fifteen Thousand Onky)with interest thersan,

Mature of Loan | Leoan Amount | Liability with Interest Rate af Interest
(Loan Ale No.) as on 02.01.2023

Heusing Loan |Rs. 3,45,000.00 Rs. 22,88,351.10 12.25%
0O80E1 2001762 plus unapplied Interest

TOTAL

Rs. 22,88,351.10

The above said loan / credit facilities are duly secured by way of morgage of the
assels more specifically described in the schedule hereunder, by virtue of the
relevant documents executed by you in our favour, Since you had failed to
discharge your labilities as per the terms and conditions stipulated, the Bank has
classified the delbt as MP& an 30,03.2007. Hence, we hereby issue this notice to
yiou under Section 13(2) of the subject Act callimg upon vou to discharge the entire
Eability of Rs. 22,88 351.10 {Rupesas Twenty Two Lakhs Eighty Eight Thousand
Three Hundred Fifty One and Paisa Ten Only) as on 02.01.2023, with further
intarast and incidental expenses and costs, within sicky days from the date of tha
miafice, failing which wea shall exercise all or any of the righils under Secton 13(4) of
tha subjact Acl.

Furthar, you ara heraby reslrained from dealing with any of the Secured Assels
martianad in the schedule in any mannar whalsoayer, withoul our prios consant.
This is withoul prejudice o any olher rights available 1o us under the subject Act
andlor any other law in farce.

Your attention is invited to provisions of Sub-section (8) of Section 13 of the
SARFAESIAcL in respect of time available, to redeem the Secured Assels,

The Demand Notice had also bean issued o yvou by Regesterad Post Ack due 1o
your last krown address available i the Branch recond.

Details of Security Immovable Assels : Al that piece and parcel of a land of 071
Cottah OF Chhitak 21 Sq. ft. and a 2 storled Residentlal Building an the sald land
silvated at Old Municipal Holding Mo, 562, P. O. & P. 5. Baruipur, South 24
Farganas, West Bengal, Pin - 700144 under Baruipur Municipality Ward No. 8,
whichis; Bulted and bounded by : On the Morth - G ft, wide common passage, On
the South - Property of Smi, Tamali Makhal, On the East - Property of Bimal Roy,
On tha West - By 4 ft. wide PCC Comman Passage, then vacant land of Ganesh
Sardar,

Name of Title Holder : Mr, Dipak Kumar Bhattacharya

Mature of Lean | Loan Amount | Liability with Inferest Rate of Interest
(Loan Alc.Mo.) as on 23.12.2022
Housing Finance
0980605001743 | Rs. 5.00,000.00 Rs. 16,31,073.55 TR
Housing Finance: plus unapplied interest 14,
0980619000486 | Rs. 2.60,000.00 ki
TOTAL Rs. 16,31,073.55

Hature of Loan | Lgan Amount | Liability with Interest | Rate of Interest
{Loan Alc.No.) as on 23.12.2022
Housing Loan | Rs. 5.15,000.00 Rs. 16.26,1098.06 14,20%
95157 200000818 plugs unapplied interest

: e, |
The above said loan  credit facilities are duly secured by way of morigage of the

assels more specifically described in the schedule hersunder, by virtue of the
relevant documents executed by you in owr favour. Since you had failed fo
discharge your liabilities as per tha larms and conditions slipulated, the Bank has
classied the debl as NPA on 29.05.2016. Hence, we hareby issue this nolice 1o
you under Section 13(2) of the subject Act calling upon you to discharge the entire
lizhifity of Rs, Rs. 16,31,073.55 {Rupeas Siklzen Lakhs Thirty One Thousand
Sewventy Thres and Paisa Fifty Five Only) as on 02.01.2023, with further interest
and imcidantal expenses and costs, within sicly days from the date of the nofics,
failing which we shall exercizse all or any of the rights under Section 13{4) of the
subjectAct,

Further, you are harsby restrained from dealing with ary of the Secuned Assals
rognticned in tha schedule inany manner whalsaeyver, withoul our pror congent.
Thiz iz withcut prejuedices to any other rights available o us under the subject Act
and/cr any other law in force,

Your attention is invited o provisions of Sub-section (8) of Section 13 of the
SARFAES| Act, inrespect of ime available, to redeem the Secured Assels

The Demand Notice had alse been isswed 1o you by Registered Post Ack due 1o
wour last known address avalkable inthe Branch recond

Details of Security Immovable Assetbs : Al thal piece and parcel of a residential
fiat contatning ina partly three storled & partly G+l staried budlding located at'Joy
Joyonti Apartment’ Premises Mo, 383, Flat No. A2, Baghajatin Palace, P. ©

Baghajatin, F. S, Jadavpur, Kalkata - TO0085, KMC Ward No. 101, District ; South
24 Parganas which is; Butted and bounded by : On tha Marth - By Other flat, On
the Sauth - By Garage Space, On the Easi - Open to Sky, On the Wesl - By Open
Space

Mame of Title Holder : Mrs. Reeta Roy Chaudhary, Wio. Mr. Bhaskar Malakar

TOTAL Rs. 16,26,198.06

The above ald loan § credil Tacifiies are duly secured by way of mortgage of the
assals more specifically described in the schedube hereunder, by vifue of the
relevant documents executed by you in cur favour. Since you had falled to
discharge vour liabilities as per the terms and conditions stipulated, the Bank has
classified the debt as NPA on 30.10.2014. Hence, we hereby issue this notice to
you under Section 13(2) of the subject Act calling upan you to discharge the entire
liability of Rs. 16,268,198 06 (Rup=ses Sixtean Lakhs Twenty Six Thowsand One
hurdrad Minety Eight and Six Paisa Only) as an 02.01.2023, with further interest
and incidental expenses and costs, within sixty days from the date of the notice,
failing which wa shall exercise all or any of the rnghts under Section 13(4) of tha
suhject Act.

Further, you are hereby restrained from dealing with any of the Secured Assels
mentianed in the schadule in any manner whatsoever, withaut our prios consant
This is without prejudice to any cther rights available to us under the subject Act
andior any other law in farce,

Your attention is invited to provisions of Sub-section (8) of Section 13 of tha
SARFAESE A in nespect of time available, to redeasm the Securad Assets.

The Demand Motice had also been issued to you by Registered Post Ack due to
vour last known address available in the Branch recond

Details of Security Immovable Assets : All that piece and parcal of Flat Mo, F, ai
the third Floor of structura standing in Dag No. 241/250 in Khatian Nos. 420,421 &
422, Mouza - Roynagar, J. L. Mo, 47, B.5. Ma. 175, Touzi Mo. 3, Pargana Magura,
formerly P 5. Tollygunge now Ragant Park, Kolkata 700070 | which is; Butted and
bounded by : On the Morth - By 10 feel wide common passage, On the South - By
tha house of Pratish Maoitra, On the East - By house of Badyanath Dulla & Others,
2n the West - By KMC Main Road

Name of Title holder : Mr. Subrata Mondal, S'o. Mr. Dhanapati Mondal,

Date : 02.01.2023
Place : Jadavpur

Autherised Officar
Canara Bank

Date : 02.01.2023 Authorized Officer

Place : Jadavpur Canara Bank

Date : 02.01.2023 Authorised Officer
Place : Jadavpur Kolkata ganara Bank
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INFORMATION WANTED

L] iy 1
This is the photograph of an
Unknown Deadbody, of Vill-
Unknown, PO-Unknown, 743425,
found on 19.06.2022 from Jagannath
Khal under Basirhat PS, Description
of this Deadbody is : Age-61 Years,
Height-168 cms., Sex: Male,
Wearing-Nil. Please inform
whereabouts of the Unknown
Deadbody / person or contact the
Spl. Supdt. of Police, C.I1.D. (W.B.),
Bhabani Bhaban, Kolkata-700027, Ph.
No.-033-2450-6120.

ICA-D61(2)/2023

INFORMATION WANTED

This is the photograph of an
Unknown Deadbody, of Vill-
Unknown, PO-Unknown, found on
19.06.2022 from Haroa Rural Hospital
under Haroa PS, Description of this
Deadbody is : Age-41 Years,
Height-168 cms., Sex: Male,
Wearing-Green White Shirt, Black
Half Pant. Please inform whereabouts
of the Unknown Deadbody [/ person or
contact the Spl. Supdt. of Police, C.I.D.
(W.B.), Bhabani Bhaban, Kolkata-
700027, Ph. No.-033-2450-6120.
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This is the photograph of Subrata
Mandal Son of Ashoke Mandal,
Spouse's Name-Ashok Mondal of Vill-
Tentulia, PO-Shyamraipur, PS-Kharagpur
Local, 721301, who has been missing
since 29.11.2022 from Residence, KGP (L),
Paschim Medinipur, W.B., Description of
this missing person is : Age-18 Years,
Complexion-Fair, Height-161 cms.,
Wearing-White Half Ganji and Blue
Jacket, Blue Jeans Pant, Language-
Bengali. Please inform whereabouts of the
missing person, tothe Spl. Supdt. of
Police, C.I.D. (W.B.), Bhabani Bhaban,
Kolkata-700027, Ph. No.-033-2450-6120.

Giri Daughter of Sricharan Paul,
Spouse’s Name-Ananda Giri of
Kamrabad Bose para, PO+PS-Sonarpur,
700150, who has been missing since
05.09.2022 from Residence, Sonarpur,
Baruipur, W.B., Description of this
missing person is : Age-35 Years,
Complexion-Sallow, Height-158
cms., Wearing-Green Salwar,
Language-Bengali. Please inform
whereabouts of the missing person, to
the Spl. Supdt. of Police, C.I.D. (W.B.),
Bhabani Bhaban, Kolkata-700027, Ph.
No.-033-2450-6120.

This is the photograph of an Unknown
Deadbody, of Vill-Unknown, PO-
Unknown, 743425, found on 22.04.2022
from Haroa Rural Hospital Under Haroa
PS, Description of this Deadbody is :
Age-67 Years, Height-168 cms.,
Sex: Male, Wearing-White Thin
Cloth, Black and Grey Colour Half Pant.
Please inform whereabouts of the
Unknown Deadbody / person or
contact the Spl. Supdt. of Police, C.I.D.
(W.B.), Bhabani Bhaban, Kolkata-
700027, Ph. No.-033-2450-6120.
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INFORMATION WANTED

This is the photograph of Papiya
Khatun Daughter of Amin Sk of
Mehedibagan, PS-Burdwan, who has
been missing since 12.09.2022 from
Residence, Burdwan, W.B., Description
of this missing person is : Age-16
Years, Complexion-Fair, Height-
153 cms., Wearing-Not Noted,
Language-Bengali. Please inform
whereabouts of the missing person,
to the Spl. Supdt. of Police, C.1.D.
(W.B.), Bhabani Bhaban, Kolkata-
700027, Ph. No.-033-2450-6120.

INFORMATION WANTED

115
This is the
Paswan Daughter of RajaPaswan of
RBC Road Gorurphari, PO-Hajinagar,
743133, who has been missing since
03.12.2022 from House, Naihati,
Barrackpore Commissionerate, W.B.,
Description of this missing person is :
Age-10 Years, Complexion-Sallow,
Height-122 cms., Wearing-Red
Sweater, Black Leggings, Language-
Bengali. Please inform whereabouts of
the missing person, to the Spl.
Supdt. of Police, C.I1.D. (W.B.), Bhabani
Bhaban, Kolkata-700027, Ph. No.-033-
2450-6120.

INFORMATION WANTED

S

This is the photograph of Rupa Samanta
Daughter of Bhaskar Dhara, Spouse's
Name-Raghunath Samanta of Vill-
Bhabanipur, PO-Ramchandranagar, PS-
Bishnupur, 743503, who has been missing
since 14.12,2022 from Residence, Bishnupur,
Diamond Harbour Police District, W.B.,
Description of this missing person is :
Age-28 Years, Complexion-Sallow,
Height-158 cms., Wearing-Orange and
Green Saree, Language-Bengali,
Identification Mark-One Spot in Right
side of Neck. Please inform whereabouts of
the missing person, tothe Spl. Supdt. of
Police, C.I.D. (W.B.), Bhabani Bhaban,
Kolkata-700027, Ph. No.-033-2450-6120.
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GOVERNMENT OF WEST BENGAL

JALPAIGURI ZILLA PARISHAD

JALPAIGURI

Memo No. 24/Eng
Date: 05.01.23
1st Corrigendum to NIT No. WBZP/31-
DE/JLP/22-23 (2nd & 3rd Call) for 1
(One) no. work vide Tender ID No.
2022_7ZPHD_436968_3 is invited.
Last Date of Submission of Bid of
the scheme only Sl. No.3 (three) has
been extended upto 17.01.23 upto
5.00 P.M. Details may be seen in at
our website: www.wbtenders.gov.in &
simultaneously this office Notice Board
during working hours.
Sd/-
District Engineer
Jalpaiguri Zilla Parishad

Office of Canning-l Panchayat Samiti
24 Parganas (South)

Tender under two bid system is hereby invited for the eligible
agencies for MPLAD & 15th FC, FUND work at Canning-I
Panchayat Samiti. Interested agencies are requested to
visit bdocngl12014@gmail.com Last date of submission of
application tender is on 20.01.2023 up to 4.00 pm and date of
opening is on 24-01-2023 at 4.30 pm. Tender reference no. is
Can-I/EO/06-E-41/2022-2023 DATE- 06.01.2023

E.O. Canning-1

South 24 Pgs.

Office of the Paschim Bardhaman Zilla R.M.C.

7-Burnpur Road, Opposite Police Line, Asansol-713304,
Dist. Paschim Bardhaman

N.LT. No./ Tender Reference No.- PASBZRMC/SEC/e-
NIT-07/2022-23 PASBZRMC/SEC/e-NIT-08/2022-23
PASBZRMC/SEC/e-NIT-09/2022-23

Dated: 06/01/2023, intending reputed Tenderers are
invited by the Secretary, Paschim Bardhaman Zilla RMC to
participate in the tender through online from 07/01/2023 to
14/01/2023 upto 5.00 PM. For details visit the eTender Portal
https://wbtenders.gov.in

Sd/- Secretary, Paschim Bardhaman Zilla RMC

TENDER NOTICE

e-Tenders are invited from eligible
manufacturers/dealers/suppliers
for the supply of the products
under Tender Ref. No. 47 BAKV/
COA/BWN2022-23 (e-Tender
ID: 2023 _BCKV_442043_1)
and No. 52  BAKV/COA/
BWN/2022-23  (e-Tender  ID:
2023_BCKV_442076_1)
dated 05.01.2023. Last date of
submission 20.01.2023 upto 5 pm.
Please visit http://www.bckv.edu.in

TENDER NOTICE

Tenders are invited from
eligible manufacturers/dealers/
suppliers for the supply of the
products under Tender Ref.
No. SG/CRU/BAKV/2022/10/
Ten_06 (e-Tender ID: 2023-
BCKV_442102_1) dated
17.11.2022. Last date of
submission 20.01.2023 upto
5 pm. Please visit http://www.
bckv.edu.in  Government of

EReIED]

9% AGPE ov-od-30%9 WIfF
e fem et 2 fear fers (CIN
US2110WB2006PLC111091) &<t
AP (R T -0 @ AR $3-9
VI &t A (7SI 03/03/203%
FICF 7ITTe T[T 0%/0%/0%9 | YEF
ey e |

A witerm AR

IBBI/IPA-001/IP-P00983/2017-18/11624

West Bengal.

orer & Canara Bank A RYISNEEES
S9(R) LI

Porer &b AFH afSf=s =i
D Canara Bank <A | "0 2 S deme
FET o]
i el e, 77 — 900 034

A S A1 @, & % e, et - wditn geme B (eneafe / Prefa
eﬂ‘mﬁﬁ)ﬁﬁmm(oﬁmﬁ%mﬁm} -97 FAEF «fSTE =4mm
e farem, Rl vrefa cire o e awart wRe S IE @,
ﬁ!@mwm/manﬁs/ﬁsﬁmw@ﬂwww Tl @A @3
Rl SR 0o TR W04 ATH TR ST 28| @ RS 2 wo i
I I 7T AT SGei 1 Fara 11

MR A%, 5 '€ o, AT @3t i Wferw (A, FeFrel- 200003
T- (e c¢b0980@canarabank.com, www.canarabank.com

A 1 09,035,203, B : FEHTS! ) S, TS
"= so
é:—'—_cflj a'fﬁ C" 2 Bank S I S

[59(8) R AN (BRA F=AT&a Tely)

@ BIARS! aree
e TRSABTTS, o ©e, So, TrEwe THAIF ([T,
AR [T, FEFOI- Q0000

ARY:

FAG JrE-97 e Sk Rene Frawaed Feekit
BT (GFCFPIAD) F, 2003 -9 61 © HZ 2917 PIFGRGIZ e
G TG T ReeIBTRIe St Sl GG o Fieefit
BT O3, 2002 (ST €8/200%) [ARIT €F T TG =117 R0
TERe]-97 So(3%) AR ©fF 8o Ao o AoeLrel (i
e GHIRAIRTEA, (2AAT5a: fiiz oF Ted @3 ofs 13.09.208%
wifse wAfere @3l M el wift staferes, a7 Mg T Ry
eifem ©iffe @F vo fitaa My & Refirs nilkge wdw widr,
T,09,585.98 (N % A ¥ T QT @FBE™! BiFT @R (Gifast
AT @) S (G Ty S 2l Sgi SiTieet Zeafeet |

& qeeRiel T nifige widis Afeitg T4 zemn gegr Reiws &
oAZTST QIR SRR @reltd SN R @, R Te
FEPTZT F01 R b 8 5 AT AGI TG SONFT (8) AR ©fF @77
wf*® FASRTE © T, 2030 ORTL QLT s 3 F==ifex wa
sl

fRiTe 62 Aol R TP qogial 3@ e i (e
AP (T N T & ok Al I AR T& 7G0T (e
AT (T T,99,585.98 IR IF Q27 AN 7 ACTS FIAGT Y1F—
G VIR AT (|

T& ST So(v) TR G A SRR 2ty (e ey @2 gafrs
Tolfeafe QU g A= Gy AR ARSI I Sl
FARCR |

FRF wifed fGqae: vfort Saift &y 4 2% 89 IfH A€ whivs
e & vy s Mook @ orieieras sz et sifssne T
SREN- CNel- AN, (& GF 7% €, (9IS 72 0, S @9 R by,
ARSI TR 25, BT @37 7ol 7R 49/9% ¢, (FQNT (2ANEP 9% wesdq, Tgd
TR ©E84/s, Tlz & (F 2{5T (@G, (AR (NPT R b, Tig @ (& AT (@1,
FePTOl AT S0 TR SANCH GFIFIAN, AT 7 85-300-03—
0090—Y, ANIF 7R 85-8290-05-003b b, ICA R XIV, - (IZIeT,
TSI~ 100098, (Tl THFT 38 26| (G Ted- So 2}3 v
F AT, WA Tlz @ (& A @G, 21— Tz & (F {1 @IS; ARGT-

wifqa:
03,035,209

(FHICIA R: 0980/01/CB/13(2)/129

effs:

s wiyrsmwa v, Prel- feremi v, e epefGes, f&-s, 9w %18l Fererol-
qo00bY

g Dol b, (SEIRRGEI, (AAlses- ST, ANI- GIIRES, AT EIETT
P[], FEFIO[- 200008

o FifCibIRTer M e fAeagieam o ReifEme s Sl @areH s
o TS TS B3, 2003 @7 S9(X) YRIAE Tifkge fefe
FRFCRGIRIEHN SITT AeTgRe o BmIe SHenT e qIEhsrs o
FHRFERT TTEZ =013, 2008 (QUIT & %t *T& =13 REwa Talke) ag wifiey
FIIG TR, AXGAT QLT SIS SR FEma e Srarmedt (92 e
AR IS AemTel B Sfale) aogiar sisimie alfs fwaffenrer @2 fefy
I FACE:

wpt=Afer, ftg *prsTCw i, forer- ferreareie st (@I @9 A deleRel Rria Salkie)
QYT THoa OFOE T (9 A AT IR &% FrARCEN 9 A WMo
P GG e SRR | T A TS &IZed I BTG e I @
IRt SRpIE ©% Aied FE(FTR) AR SPITE Fae! Je SR |
A, o wdeRier AR EEe WemTeR (AF RS Wi ARl IR
39,00,000,00 (TF % Bl ), W‘i"ﬁ RRCE] (2fFTS TSR NG IR HEFT
I @ TS TR ARCHCa i S MR RoAaired AR S (e orfe
fraferem|

Yo 2o " 03.05.2039 SR
(R | i TS T ST T <
ZEfER = 24.00,000.00 785,5,8¢9.9) so.q00
DEHECA00000G O + S2AYE M
5 785,55,8¢9.9>

wifga: 0VY,03.0%9

SISO ST FPefare Rife R ST G Toa S e ¢ firesme) afife
sTifen F@e 7l Seififaiie wey/aitas Rt auRewme e fae | siwf/sieEEt
fRéifare =S @ fsaer SRpiTa ST wi 2ty 74 2637 ©3.58.2009 €T
92 JIF T& s SHAMS Al (aafra) ZRema afites Sz @1 FIE,
QIR ST @2 el Sifed (AF vo T SITay S2HIa 7iK 97 03.05.30%9
wiffred fofere 283,55,8¢4.9 (4F6EH &% IFIMIR TG SIACHT A 51T 43R
G AT D) @ 9F @97 7 TR AR g Sy, @ FEe
it/ S R0 SETST SUIET $(8) W) LI Sl A A (T (T
ST @A FACS AT 2|

A, ST e R SRR wrel g2 [iwe whie e e
Afrrmelsl R @Re a4 @EE@e T-F9- G AN/ AN TR I
eI Z= |

CEIDS S1F G/ AT S (F (IS SNZ N SR S S Sl SqwIca
oS ArrorefiZiTeld «2 Reff e w4 20z |

SRR ST 310 TR AR () TR AL T SIS 717 (A M4y 92 e
AP QIGITAIR <] 220 & SARIRY SN Sl SIedel 341 2052 |
itz ToEd O SREIE SIPRR/SIPAITE FE @ie Bamices 2wk [eff
aifeReEeg 77 (@2 (o M (@ifde 20|

Fafwe g wAfmreitm [Rwed: At foreet sRERIfes e St 2iF yoo 35E6
o G T TG Seifzrd e sifel, werz e Ffye e w1t
G SReE A2 w2 #{fiel @ qe (SmaTer IR q9 Sag=- cei-
(SGEANGHN, (& 937 7R 88, (SIS 72 295, S A7 R br, 79l 7R 2ud, S 7R 0b-v,
Bkl W‘?gmaw% @B TR 9k, € T T, 2ATI- FTI, (@I~
w38 P9, FEFTO- Y000b-8 | (5IR: Tor- @ @3 foeae arEfew iy,
WfRe- ST TR AMG; - A= A, #H55- 70w TR T A |

m d® Canara  Bank<A wifs ﬁ'@f\@
59(R) LI

QR G, 5 8 So, AT ¢ 1 MfeF @re, Ferel- w0000
Z-CeT: ¢b0980@canarabank.com, www.canarabank.com

(I 12: 0980/01/CB/13(2)/126 ©iffd: 03.05.20%0

N
Tt eifest s, wii- firs 012 b w1k, airwr— aier<fG, (ofiseiz— 41, AT SO, (ere-
wfERer 38 A, Ao, BiT- aseuso
fits FIsI1Z v 79, Frol- 2re sie i 7%, alfsi- 9199, (Alseis— I, Ai- SorRs,
(&El- wfERel 28 7RI, ARG, - 4800
rs Trormel T, &l o1elfG, (ofizee— QISR QA TG, (@ Wil 18 2o, Fif5e,
- agouso
foam: FRCREIRIE " WIS g o RefEme Suien Sie qarerTs ore
TSR THaT =13, 200) @7 So(R) MR TifiFe el
FAFEREIZEHN SIS [Eage O R S Sie qaE s o FHieeRG
ZBIEE O1Z, 2003 (42N 93 273 T& o713 1 SEIS) @ SHIw FIre! 951, TMasd
s waifite ST Remd fge e (9 93 4@ e yemrer
oI TfEfe) eyl st eifs fmafdfenret « el aifs sate:
I, e eifemt v, - i 12 vwr 7% (9910 97 703 “deaigrer e SERke)
@3 firg 2 o 754, Prol- 2As e F T8 (G0 @9 9409 HZ- Ao Zeina
TfERS) QT Toa ST T (0 3 e A ool FARER GR FAFS Aol
SFE G T FEkEm | e wifils TRl azrei T SAEE Hfew Y e
et Sepiita B e S (FR) AR SomIeTa rieaaet e FCafRier |
i, fie Sy TE (9 93 AR TR Ree SEke) Syl wdeder wrkt
RS YWTSIA (AT 2 AT Rl I 29,00,000.00 (o7 77 Sl i), w71 7
G9 (TS TS 2hedl A7 AFeT LF @ TS wiw ARy Wi S e s
reT RIS frraferem

TENDER NOTICE

The building contractors are
hereby invited to submit rate
quotation to construct G+4
residential building at Plot No.
33 of C.I.T. Scheme LXXII,
Gariahat Road South, Kol-31
measuring about 3.4 Kattha
within 24.01.23 (11am -1pm)
at 42, BabuBagan Lane,
Dhakuria, Kol-31 (Trinath
Decorators-9830437899).
Selection process is the
discretionary part of the
Society.

Sd/-
SECRETARY
MALANCHA C.H.S.L.

Notice Inviting e-Tender

E-NIT No. KSY/KHAJRA/
04/2022-23,
Dated 06/01/2023
Name of the Work (Tender Id:
2023 _ZPHD_443039_1)
Construction of Bio Gas Projcct
in Khajra Gram Panchayat under
Keshiary Development Block
Bid Start Date- 07/01/2023
Bid Closing Date- 18/01/2023
upto 4.00 pm
Opening date of Technical bid-
20/01/2023 after 4:00 pm
For more details Please visit to
https://wbtenders.gov.in,
intending contractors may also
contact Engg. cell of this office and
office notice board.
S

Pradhan, Khajra Gram
Panchayat

(w5 faeifa GiRgie Feraret (Roenaf® 3)
@R >, G g4t R[fFeg
835, TEZIENT (ZF (AT, FHFTSI-900043
(7R GA/358/R05
w5 fareifs HRE (@ffeeq) wem, sovo-
GF T € AT (39)- FZ I T WFa
35 TR A (8) TR TALIRAAT T
& R 2avd
AGR =1 e rw
0

Teget vl a2 T
afs:
(5) Teger v, el eizre Qs v, @ s8/s
TOE @C §F, AU, Ty, ool
40004 G WKS: 9, FEAEATC A (77,
FefeTel, ARSI -90004b
ko

YT 2FFS 20.53.30%3 R

q 9 q2IS
(T S PTTS ) v e R adE |
RNt 29,00,000.00 T38,5G,6@9.5% 52.9¢%
OBYOUIH00dHYS + TS T
217 T8,5G,5¢ 9.5

ST S e [ifdd JfkE T g4 Siovq wwhia f e g dfde
s il Seifafarfie e/ aia A qeReRmet Tl fge | e s Féfre
S @ fRfer SRR ST wiE AR T 2637 @.0v.200k SIRTL @2 JIE
& el SReAT wAfET (@afa) R @fies Szl @R SR, gogiEl SRt
@2 fqefed O (A vo MR S0y SR WIF AW 01.05.30%9 wifird fofere
98,54, 0@0.53 ((51% o1 5132 TISa SNoret Fosi Biat @3 [FagR =iwent i) € @3
@57 I Fridzarel AR S wifez, @EG! waTe SieAfR/sIFRrEl ¢ 2 ey
IO $9(8) TR LA S 7T A (T (FINS S 2T F0 g 24|

A=A, ST S e Srwle wret Qi Siva sxie affs sgafire wAfrrmefs
I (@IS 2 E -4 Gl SARICS/ SR HSF I (16T Z0R |

WTAISS B1F G/ FRATIN O (@ (TS SR S A 2lfs Sorer fzeiras aife
rerefiEiTerd ¥ Reful eem 4 2oz

AT ST S T A () R TG AT SR @9} e oy @ Fare
ATl QOIAR T AZR T S/ SRR Sl Siede 341 207 |

e ToeTd O P TR/ TR e fwres @ vk Refat
aifReg 72 @ ETES (2103 T (e 20|

At B SAfmErtrE fawe: (5) SoifafEe SO w2 ANy SRR { oF AE G
IRl e SAfEe T SR (e A, (6 @E AR S5, (SIfE W Sey, AR T
S0, T TR L3, AR TG, (&7aTl- Vi 38 #/@eil, 72 7% 1, Fie efemew =k oy, sprag
209 (AF 2Wb—(S @TIE 2006 A 76T TR 230 SN T=fEs T fem
i =, - 1z 12 v %641 (Grgfn: Teq- Gome F5ra e, wiwe- 7359, 44—
G AR A 2AfDT- St At e |

() T SO 77 AN FAEH S 1o A Ghig AT el AfIed T SR
CTGl- Te, (& @57 7R 95, (SF M Sev, TN TR s0q0, 79 T Luo/s0aq, AFI-
TR, (erTl- Wi 38 AR, 72 R 1, Fif ©ferew 7 18, 751 W 98¢ (AT 98k-—(T
@TEIT 2000 AT 7T 7T TR Svag TR FiTen TeifkwfER fiem afem T,
M- fir; F2 bar 7791 (Gl Teq- womId THEE Tl wiwe- A9 f4- T
IS TAfe; ARGI- S i reife |

FEUIACER i e aifem T, Fid- e g v 7w

Sealed Tender are invited
by the Assistant Engineer,
Contai Sub-Division, PHE.
Dte. Ref:- i) N.I.T No.- 14/
CSD/2022-23. (SI  No.-
01), For Engage 1 (One)
no. Valve Operator after
commissioning of OHR at
Kanakpur PWSS under
Contai  Sub-Division  of
Tamluk Division, PHE Dte.
Purba Medinipur, Period for
90 (Ninety) days. All Details
can be obtained from the
website www.wbphed.gov.in
Sd/-
Assistant Engineer,
Contai Sub-Division,
PHE. Dte.
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e- Tender Notice

The Executive Officer,
Onda, Bankura invites
e-Tender No - 19/EOQ/
2022-23 dated
23.12.2022. Tender ID
No - 2022_ZPHD_
440861_1 to 17. Details
will be available website

wbtenders.gov.in
Sd/-
Executive Officer,
Onda Panchayat Samity,
Onda, Bankura.
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ZILLA PARISAD, KALAHANDI

CORRIGENDUM

Due to some technical problem the following dates & time of the bid
identification No- ZP- T— 1 / 2022 — 23 are rescheduled as below :

No 86/05-01.2023
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1 Date and time of availability of bid
document in the portal

11.00 hrs of 10.01.2023 to
17.00 hrs of 18.01.2023
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2 Last date / Time for receipt of bid in
the portal

17.00 hour of 18.01.2023
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3 Date & Venue of Opening of the Bid

Parisad

On 19.01.2023 at 11.00 AM
in the office of the Zilla

Kalahandi

OIPR19287/11/0003 /2223

Sd/-
CDO-cum-EO
Zilla Parisad, Kalahandi

GOVERNMENT OF ODISHA

FOREST, ENVIRONMENT & CLIMATE CHANGE DEPARTMENT
OFFICE OF THE DIVISIONAL FOREST OFFICER, BOLANGIR FOREST

DIVISION - 767001

Tel: - 06652-232948, Fax:-06652232948,

-e-mail:- dfo-balalngir@gov.in &
dfobalangir@gmail.com

Corrigendum Notice No. DFO,BLG 06/2022-23

dated. 04.01.2023
Letter No gg

CORRIGENDUM

In view of the various administrative exigencies, the scheduled dates for|
tender notice published vide Bid Identification No. DFO/BLG-05 / 2022-23, Dtd.
19.12.2022 for procurement of different article for forestry management and
development of Eco-tourism has been changed as follows.

/1F, Dated, Bolangir the 04 th January - 2023

Details of

Dated earlier

SI.No
o1

02

Date and time of submission of
bid documents

Date and time of bid opening

05.01.2023 (5.00 PM)

Date re-seheduled now
11.01.2023 (5.00 PM)

06.01.2023 ( 11.30 AM)

All other terms and conditions of the tender published will remain same

12.01.2023 (11.30 AM)
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The Block Development Officer, Banspal invi
registered and el

in presence of the tenderers or thelr authorized re
authenticity of documents/ credentials,

TR as published in the above referred tender notice. Inconvenience is however
9%1 @ o regretted. Divisionai%gl;est Officer
R g IPR 08061/11/0010 /2223 Bolangir
Qm I (e) agaia
PANCHAYAT SAMITI OFFICE, BANSPAL.
At/P.0.- Banspal, Dist:-Keonjhar, Pin-758085
re E-Mall - orl-banspal @nlc.in
TENDER CALL NOTICE No. 02 /2022-23
No: 63 Date:  4.1.2023

OIPR 19083 /11/0003 /2223

tes Sealed percentage rate bid on behalf of Governor of Odisha from
gible Civil Contractors of the State PWD(R&B)/Water Resources/Rural Works/M.L/C.P.W.D. conformity with
the DTCN for execution of works under Panchayat Samiti, Banspal as detalled In Annexture-1. The tender document (DTCN &
BOQ) can be obtalned from district NIC Website (www.kendujhar.nic.n) from Dt-07,01.2023 to 21,01.2023 till 1.00P.M,
The tender document (DTCN & BOQ) duly slgned by the Contractors should be accompanted with the self attested photo copy
of valid GST Clearance certificate, PAN card, Reglstration Certificate, The tender document (DTCN & BOQ) should
gccompanled with requisite tender paper cost In shape of Demand Draft drawn In favour of BDO, Banspal” payable at

Banspal” from any Nationallzed Bank. The tenders will be recelved up to Dt-21,01,2023 till 5,00 P.M, and addressed to 0/o
Block Development Ofcer,Banspal, Keonjhar, 758085 through Reglstered/Speed Post. The tender Is scheduled to be
opened on Dt 24,01,23 at 11,00 AM. at Block Conference Hall, 0/o the Block Development officer, Banspal Keonjhar, 758085
presentatives. All bidders shall have to submit an affidavit in support of
The detall terms and conditions can be seen at NIC Website
(www.kendujhar.nic.In). The name of the work/Class of contractor with mobile no. should be written on the top of the
envelope. The undersigned reserves the right to cancel the tender without assigning any reason thereof,

Sd/-
Block Development Officer
Banspal

QOIS Qg8 6AING |


Kapilendra Swain
Highlight
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Regd. Office: Door No. lll/105, Opp: Nattika Firka Co -Op Rural Bank,
Valapad (P 0)-680567 Thrissur Dt Kerala CIN : U5921KL1987PLC004810

MANAPPURAM ASSET FINANCE LTD.

GOLD AUCTION NOTICE
the gold

i d to be cond

The borrowers, in specific and the public, in general, are hereby inthe below ted at the following branch below
The auctionis of ftheir despite being Change n venue or date (ifany)

will be displayed at the auction centre and on the company website (www.maafin.in). Unauctioned items shall be auctioned on subsequent working days aﬁer displaying the details on Company website and
auction centre.
List of pledges to be auctioned on 16.01.2023 from 10.00 am onwards at the following branches.
BALICHANDRAPUR: 0433690700000784, 2822, 2823, 2877, 2883, 2899, 2927, 2937, 3013, 3039, 3063, 3097, 3143, 3209, 3252, 3344, 3417, 3433, 3464, 3466. BANAMALIPUR: 0433560700006262, 6264,
6283, 6302, 6354, 6445, 6569, 6588, 6702, 6757, 6790, 6791,6914,6948,7030. BEGUNIA: 0433800700008491, 8510, 8511, 8610, 8712, 8717, 8763, 9081, 9082, 9154, 9156, 9158, 9388, 9448, 9450, 9524,
9704,9726. BRAHMAGIRI: 0433570700016228, 16258, 16259, 16305, 16351, 16352, 16353, 16355, 16356, 16358, 16363, 16378, 16405, 16407, 16444, 16445, 16473, 16475, 16477, 16519, 16543, 16544,
16545, 16547, 16553, 16586, 16588, 16598, 16760, 16763, 16768, 16772, 16789. CHANDAPUR: 0433350700098333, 98376, 98439, 98643, 98648, 98671, 98805, 98858, 98950, 99122, 99199, 99200,
99288, 99327, 99361, 99500, 99501, 99502, 99503, 99549, 99554, 99606, 99653, 99669, 99686, 99696, 99717, 99761, 99763, 99825, 99826, 99860, 99939, 99978, 100030, 100093, 100095, 100151,
100161, 100296, 100388, 100404, 100540. CHANDRA SEKHARPUR BHUBANESHWAR: 0431590700056066, 56250, 57267, 57461, 57698, 57700, 57731, 57735, 57740, 57742, 57743, 57752, 57760,
57762, 57767, 57772, 57774, 57780, 57787, 57812, 57813, 57814, 57815, 57816, 57821, 57835, 57846, 57862, 57866, 57867, 57868, 57870, 57873, 57877, 57880, 57925, 57930, 57931, 57932, 57940,
57941, 57942, 57943, 57949, 57956, 57965, 57966, 57986, 57992, 57995, 58001, 58003, 58007, 58008, 58024, 58031, 58036, 58040, 58041, 58042, 58046, 58048, 58054, 58063, 58086, 58091, 58096,
58102, 58104, 58109, 58111, 58115, 58119, 58124, 58126, 58133, 58136, 58141, 58148, 58153, 58169, 58171, 58172, 58176, 58196, 58199, 58208, 58255, 58272, 58283. DUMDUMA: 0433790700003862,
4003, 4005, 4011, 4012, 4050, 4056, 4060, 4081, 4083, 4084, 4087, 4124, 4258, 4324, 4359. ERASAMA: 0433370700050870, 50929, 50938, 51183, 51198, 51294, 51347, 51348, 51430, 51439, 51485,
51497, 51529, 51531, 51778, 51809, 51872, 51881, 51910, 51923, 52026, 52031, 52131, 52152, 52158, 52234, 52310, 52520, 52859, 52918. GRAND ROAD PURI: 0432000700087727, 107142, 108476,
108502, 108552, 108563, 108581, 108621, 108632, 108647, 108648, 108674, 108675, 108683, 108697, 108702, 108724, 108771, 108772, 108778, 108795, 108814, 108815, 108840, 108852, 108860,
108882, 108937, 108941, 108942, 108989, 109006, 109007, 109016, 109098, 109102, 109103, 109104, 109120. KALAPATHAR: 0433820700000821, 822, 1677, 1699, 1751, 1752, 2054, 2172. KHORDHA:
0433050700092522, 92613, 94599, 94857, 95307, 95409, 95424, 95426, 95441, 95484, 95519, 95520, 95543, 95552, 95558, 95596, 95621, 95622, 95627, 95646, 95706, 95719, 95762, 95764, 95765,
95783, 95883, 95892, 95914, 95952, 95954, 96044, 96080, 96102, 96127, 96185, 96188, 96340, 96384. KUJANGA: 0433030700074874, 74875, 74880, 74898, 74899, 74904, 74912, 74927, 74931, 74933,
74943, 74952, 74954, 74955, 74956, 74957, 74969, 74998, 75013, 75039, 75053, 75085, 75086, 75110, 75112, 75114, 75115, 75121, 75164, 75194, 75228, 75243, 75244, 75251, 75276, 75281, 75299,
75300, 75326, 75399, 75413, 75448, 75451, 75452, 75560, 75613, 75614, 75653, 75656, 75683, 75686, 75688, 75689, 75699, 75715, 75741, 75767. MADHU PATNACUTTACK: 0431580700055966, 55969,
55990, 55992, 55999, 56019, 56068, 56070, 56071, 56072, 56077, 56079, 56106, 56107, 56108, 56127, 56140, 56141, 56151, 56169, 56180, 56187, 56227, 56228, 56260, 56279, 56284, 56299, 56326,
56333, 56335, 56362, 56364, 56383, 56411, 56429, 56458. MARSHAGHAI: 0433680700004062, 4129, 4217, 4239, 4243, 4256, 4257, 4276, 4362, 4373, 4394, 4453, 4454, 4502, 4503, 4532, 4565.
NACHUNI: 0433810700006031, 6119, 6970, 17211, 17225, 17432. NISCHINTAKOILI: 0433360700012063, 12064, 12080, 12100, 12126, 12143, 12147, 12148, 12152, 12153, 12173, 12210, 12228, 12244,
12260, 12287, 12295, 12304, 12378, 12397, 12425, 12444, 12454. PHULNAKHARA CUTTACK : 0431800700054052, 54187, 57190, 57396, 57428, 57432, 57433, 57434, 57438, 57448, 57453, 57454,
57456, 57457, 57461, 57472, 57473, 57488, 57493, 57498, 57500, 57501, 57508, 57516, 57523, 57525, 57534, 57544, 57572, 57573, 57580, 57583, 57597, 57603, 57616, 57634, 57643, 57644, 57649,
57654, 57658, 57660, 57661, 57665, 57681, 57687, 57692, 57700, 57706, 57708, 57711, 57717, 57718, 57720, 57721, 57741, 57746, 57751, 57752, 57754, 57762, 57763, 57765, 57767, 57774, 57787,
57807, 57821, 57822, 57824, 57863, 57868, 57870, 57872. RAGHUNATHPUR: 0433130700025153, 25155, 25165, 25229, 25257, 25293, 25345, 25346, 25460, 25465, 25466, 26467, 25471. RAHAMA:
0433040700051214, 54157, 54172, 54174, 54177, 54194, 54210, 54219, 54220, 54229, 54269, 54277, 54278, 54282, 54283, 54289, 54322, 54347, 54371, 54375, 54430, 54437, 54440, 54444, 54471,
54547, 54548, 54549, 54551, 54555, 54558, 54609, 54610, 54636, 54680, 54699, 54723, 54726, 54731, 54748, 54753, 54812, 54816, 54835, 54836, 54888, 54897, 54902, 54909, 54957, 54981, 55011,
55027, 55062, 55063, 55124, 55126, 55127, 55131, 55132, 55176, 55195, 55202, 55203, 55204, 55261, 55281, 55289, 55291, 55308, 55351, 55362, 55376, 55393, 55396, 55405, 55414, 55417, 55425,
55436, 55455. RANPUR: 0433150700059884, 69307, 69324, 69391, 69489, 69599, 69623, 69733, 69808, 69891, 69946, 69993, 70057, 70082, 70087, 70179, 70188, 70190, 70256, 70422, 70431, 70633,
70643, 70736, 70737, 70751, 70773, 70817, 70907, 70942, 70943, 70944, 70945. SAKHIGOPAL PURI: 0431900700108830, 113279, 113287, 113303, 113313, 113318, 113329, 113335, 113351, 113354,
113397, 113400, 113433, 113443, 113444, 113445, 113449, 113450, 113451, 113459, 113467, 113471, 113475, 113482, 113483, 113500, 113531, 113533, 113534, 113554, 113566, 113567, 113569, 113573,
113595, 113597, 113618, 113645, 113648, 113650, 113651, 113673, 113697, 113702, 113703, 113704, 113724, 113751, 113752, 113754, 113763, 113783, 113809, 113810, 113835, 113852, 113864, 113868,
113903, 113920, 113983. SAMANTHARAPUR BHUBANESHWAR: 0431600700045912, 46784, 51500, 53868, 53889, 54589, 56518, 56578, 59100, 59783, 61379, 61398, 61401, 61402, 61403, 61405,
61410, 61412, 61413, 61414, 61419, 61431, 61432, 61433, 61435, 61438, 61472, 61475, 61484, 61489, 61491, 61494, 61496, 61497, 61498, 61501, 61502, 61504, 61505, 61517, 61525, 61527, 61533,
61538, 61541, 61542, 61545, 61555, 61581, 61582, 61583, 61586, 61588, 61595, 61596, 61613, 61615, 61616, 61629, 61639, 61641, 61653, 61656, 61661, 61662, 61664, 61669, 61674, 61675, 61676,
61702, 61703, 61725, 61746, 61748, 61750, 61757, 61761, 61763, 61765, 61773, 61777, 61801, 61810, 61819, 61823, 61825, 61849, 61851, 61853, 61854, 61877, 61878, 61888, 61915, 61922, 61949,
61951,61961,61966, 61975, 61993, 61994, 62009, 62021, 62022, 62023.

I i the ab i ply \g:- Interested Bi

fed that

ubmit Rs. 10,000/-as EMD (refundable to unsuccessful bidders)by way of Cash on the same day

qﬁﬂﬂ”?g(m Union Bank NOTICE TO ALL CUSTOMERS OF

UNION BANK OF INDIA, PHULBANI-2
BRANCH (e_Andhra Bank)

Itis bringing to the notice of the Customers of the Bank & General Public
that our Phulbani-2 Branch (Branch Code: 817422, SOL ID 17421)
situated at Anand Bazar Market Complex, Main Road, At/P0.:
Phulbani, Kandhamal is going to be shifted/merged with Union Bank of
India, Phulbani - 1 Branch shortly. All the services hitherto provided by
the above Branch will be available at Union Bank of India, Phulbani -
Branch (Branch Code: 562505, SOL ID 62500) situated at Near Head
Post Office, Main Road, Phulbani - 762001.
Branch Head UBI Phulbani -2
(e_Andhra Bank)
Contact No.: 8117898899

Branch Head UBI Phulbani - 1
Contact No.: 8765455484

qﬁaaéas@ Union Bank NOTICE TO ALL CUSTOMERS OF

UNION BANK OF INDIA,
LYl 6 =) BHANJANAGAR-1 BRANCH

Itis bringing to the notice of the Customers of the Bank & General Public
that our Bhanjanagar-1 Branch (Branch Code: 563382, SOL ID 63380)
situated at Red Cross Road, Infront of Govt. Hospital, Bhanjanagar is
going to be shifted/merged with Union Bank of India, Bhanjanagar-2
Branch shortly. All the services hitherto provided by the above Branch
will be available at Union Bank of India, Bhanjanagar-2 Branch (Branch
Code: 800651, SOL ID 00651) situated at Main Road, Bhanjanagar,
Dist.: Ganjam, Odisha-761126.

Branch Head UBI Bhanjanagar -1
Contact No.: 7321030706

Branch Head UBI Bhanjanagar -2
(e_Andhra Bank)
Contact No.: 9438530582

FORMB
PUBLIC ANNOUNCEMENT
Regt 016)
FOR THE ATTENTION OF DERS OF VISA LMITED
o PARTICULARS DETALLS
| [Name ofcomporalogeblor | VSARESOURCESINDIALIITED |
| 2| Date ofncorporation o corporate debtor 9 August2006°
3 Authorty under Which corporate debor s Regstarof Compary, Kolkata
|| incorporated registered
3 Corporate IGentiy No.  Lined Liabily
|| dentifcation No_of corporete dettor
[ Address of he regitered fice and princpal Express Tower 428,
i Kokata-700017 &
Principal office: VISA House, 810, Alpore Road,
| | OidKolketa-7T00071
| & | Date of iosure of Insoivency Resoluton Process | 020112023
[7[ Uuidation commencement Gate of corporat debior | 030172023
8| Narme andregitraton numberof e msalvency | NI ra Swain

IBBUIPA-0O1/IP-PO0SB3/2017-18/11624
303-Lata Endiave, JalRoad, Laxmisagar,
Bhubaneswar Knordha, Odisha 751006

professional actingasuidator
Address and e-mallof e lqudato, 5 egitered
with the Board

of auction. lid 1D card/PAN card. For
Authorised Officer

For Manappuram Asset Finance Lid

0
with e iquidator

| 77 [ Lest et for submission of daims

PlotNo. 1037, ShaniiNagar, Jrarpada, Po-
Budheswari, Near Ganesh Mandap:
Bhubneswar, Odisha-751006

i yisares

claims shallatract penales.

Name and signature of liquidator: KAPILENDRA SWAIN

BOROSIL

TECHNOLOGIES

BOROSIL TECHNOLOGIES LIMITED
CIN: U36999MH2009PLC197226
Regd. Office: 1101, 117 Floor, Crescenzo, G-Block, Opp. MCA Club, Bandra Kurla Complex,
Bandra (East), Mumbai — 400051

Phone: 022 6740 6300, Fax: 022 6740 6514 Email: btl. com

Form No. CAA-2
[Pursuant to Section 230(3) of the Companies Act, 2013 and Rule 6 and 7 of Companies (Compromise,
Arrangements and Amalgamations) Rules, 2016]
IN THE HON'BLE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH
C.A. (CAA)/259/MB/2022
IN THE MATTER OF SECTIONS 230 TO 232 AND OTHER APPLICABLE PROVISIONS OF THE
COMPANIES ACT, 2013
AND
IN THE MATTER OF THE COMPOSITE SCHEME OF ARRANGEMENT AMONGST BOROSIL LIMITED AND
KLASS PACK LIMITED AND BOROSIL TECHNOLOGIES LIMITED AND THEIR RESPECTIVE
SHAREHOLDERS AND CREDITORS

Borosil Technologies Limited, a public company mcorporated )
under the C Act, 1956, having corp )
identity number U36999MH2009PLC197226 and having its )
registered office at 1101, 11" Floor, Crescenzo,G-Block, Plot No )
C-38, Opp. MCA Club, Bandra Kurla Complex, Bandra (East), )
Mumbai-400 051
Notice and Advertisement of Notice of meeting of Unsecured Credilors of the Third Applicant Company
Notice is hereby given that by an Order dated November 25, 2022 ("Tribunal Order"), the Mumbai Bench of the
Hon'ble National Company Law Tribunal (“Tribunal®) has directed a meeting of Unsecured Creditors of the Third
Applicant Company to be held, for the purpose of considering, and if thought fit, approving with or without
modification(s), the Composite Scheme of Arrangement amongst Borosil Limited and Klass Pack Limited and
Borosil Technologies Limited and their respective shareholders and creditors (*Scheme”) under Sections 230 to
232and other fthe CompaniesAct, 2013 (“Act”).
In pursuance of the said Tribunal Order and as directed therein, further notice is hereby given that meeting of the
Unsecured Creditors of the Third Applicant Company will be held on Monday, February 06, 2023 at 03.30 p.m. (IST)
through Video Conferencing (“VC")/ Other Audio Visual Means (“OAVM”).
The Unsecured C
has been dispensed with. Further, the facility for appointment of proxies will not be available for this meeting. The
Scheme if approved by the Unsecured Creditors at the meeting, will be subject to the subsequent approval of the

..Third Company / Transferor Company

BOROSIL
LLASSPACK

e pharmacautical packaging

KLASS PACK LIMITED
CIN: U74999MH1991PLC061851
Regd. Office: 1101, 117 Floor, Crescenzo, G-Block, Opp. MCA Club, Bandra Kurla Complex,
Bandra (East), Mumbai ~ 400051

Phone: 022 6740 6300, Fax: 022 6740 6514 Email: kpl .com

Form No. CAA-2
[Pursuant to Section 230(3) of the Companies Act, 2013 and Rule 6 and 7 of Companies (Compromise,
Arrangements and Amalgamations) Rules, 2016]
IN THE HON’BLE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH
C.A. (CAA)/259/MB/2022
IN THE MATTER OF SECTIONS 230 TO 232 AND OTHER APPLICABLE PROVISIONS OF THE
COMPANIES ACT, 2013
AND
IN THE MATTER OF THE COMPOSITE SCHEME OF ARRANGEMENT AMONGST BOROSIL LIMITED AND
KLASS PACK LIMITED AND BOROSIL TECHNOLOGIES LIMITED AND THEIR RESPECTIVE
SHAREHOLDERS AND CREDITORS
Klass Pack Limited, a public company incorporated under )
the provisions of the Companies Act, 1956, having )
corporate identity number U74999MH1991PLC061851
and having its registered ofice at 1101, 11° Floor,
Crescenzo, G-Block, Plot No C-38, Opp. MCA Club,
BandraKurla Complex, Bandra (East), Mumbai—400051 ) ¢

Notice and.

. Second Applicant Company / Resulting
Cnmpany I Transferee Company

of Notice of meeting of itors of th d Applicant Company
Notice is hereby given that by an Order dated November 25, 2022 (*Tribunal Order"), the Mumbai Bench of the
Hon'ble National Company Law Tribunal (*Tribunal®) has directed a meeting of Unsecured Creditors of the
Second Applicant Company to be held, for the purpose of considering, and if thought fit, approving with or without
modification(s), the Composite Scheme of Arrangement amongst Borosil Limited and Klass Pack Limited and
Borosil Technologies Limited and their respective shareholders and creditors ("Scheme”) under Sections 230 to
232 and other applicable provisions of the Companies Act, 2013 (“Act”).

In pursuance of the said Tribunal Order and as directed therein, further notice is hereby given that meeting of the
Unsecured Creditors of the Second Applicant Company will be held on Monday, February 06, 2023 at 02.00 p.m.
(IST) through Video Conferencing (“VC”)/ Other Audio Visual Means (“OAVM”).

The Unsecured Creditors are requested to attend the meeting through VC / OAVM as physical attendance at the
meeting has been dispensed with. Further, the facility for appointment of proxies will not be available for this meeting.
The Scheme if approved by the Unsecured Creditors at the meeung willbe subject o the subsequent approval of the

otherauthorities, as:

approvals, ther
Individual notice ofthe meefing (which nter alfa includes the Scheme and Statement pursuant o Sections 230 and
232 read wih Secton 102 and other applicable provisions of the Companies Act, 2013 and the Companies
Rules, 2016) has been sent electronically to all those
Ur\secured Creditors (as on November 30, 2022), whose email addresses are available in the records of the Third
Applicant Company.

The said notice is also available on the website of Borosil Limited at: www.borosil.com and on the website of the
Stock Exchangesi.e., BSE Limited (‘BSE”) viz. www.bseindia.com and the National Stock Exchange of India Limited
("NSE") vizwww.nseindia.com and on the website of National Securities Depository Limited (“NSDL”) at
www.evoting.nsdl.com, being the agency appointed by the Third Applicant Company to provide VC / OAVM and
e-voting facility for the meeting. If so desired, physical copies of said notice can be obtained free of charge from the
registered office of the Third Applicant Company on any day (except Saturday, Sunday and public holiday) up to the
date of the meeting. Alternatively, a written request for obtaining physical / soft copy of the said notice may be made

lin this regard at bl om/btl. m.

The Trbunal has appointed Mr. Raj Kumar Jain, Independent Director of the Klass Pack Limited, failing him,
Mr. Kewal Handa, Independent Director of Borosil Limited, as the Chairperson for the meeting of Unsecured
Creditors of the Third Applicant Company.

y
Individual notce ofthe meeting (which nter ala includes the Scheme and Statement pursuant o Sections 230 and
232 read with Secton 102 and other applicable provisions of the Companes Act, 2013 and the Companiss
and Rules, 2016) has been sent electronically to all those
Unsecured Creditors (as on November 30, 2022), whose email addresses are available in the records of the
SecondApplicant Company.
The said notice is also available on the website of Borosil Limited at: www.borosil.com and on the website of the
Stock Exchanges i.e., BSE Limited (‘BSE”) viz. www.bseindia.com and the National Stock Exchange of India
Limited (‘NSE”) viz. www.nseindia.com and on the website of National Securities Depository Limited (“NSDL”) at
wwwevoting.nsdl.com, being the agency appointed by the Second Applicant Company to provide VC / OAVM and
e-voting facilty for the meeting. If so desired, physical copies of said notice can be obtained free of charge from the
registered office of the Second Applicant Company on any day (except Saturday, Sunday and public holiday) up to
the date of the meeing. Alternatively, a written request for oblaining physical / soft copy of the said noice may be
made b linthis regard at bl m/ kpl. com.
The Tribunal has appointed Mr. Raj Kumar Jain, Independent Director of the Second Applicant Company, failing
him, Mr. Kewal Handa, Independent Director of Borosil Limited, as the Chairperson for the meeting of Unsecured
Creditors of the Second Applicant Company.

Manner of casting vote(s) gl ti i ing through VC/ OAVM: Manner of casting vote(s) g ting and through VC/OAVM:
The Third Applicant Company is providing to the Unsecured Creditors the facility to exercise their right to vote by The Second App\lcanl Company is providing to the Unsecured Creditors the facility to exercise their right to vote by
electronic means, i.e. remote e-voting and e-voting at the meeting (together referred to as “e-voting”). The process ing and e-voting at the referred to as “e-voting”). The process
and manner of e-voting and attending the meeting through V/C / oAVM is given in the ‘Notes’ section of the Notice of and manner of e- vollng and attending the meeting through VC/OAVMisgivenin the ‘Notes’section of the Nouce of
Q. T and e . Th ting timelines, and I for the :
Particulars Meeting of Unsecured Creditors Particulars Meeting of Unsecured Creditors

EVEN of the Meeting on NSDL e-voting system | 123082

EVEN of the Meeting on NSDL e-voting system | 123081

Cut-off Date for reckoning entitlement for
e-voting and attending the Meeting

Wednesday, November 30, 2022

Cut-off Date for reckoning entitiement for
e-voting and attending the Meeting

Wednesday, November 30, 2022

Commencement of remote e-voting Monday, January 30, 2023 (09.00 a.m. IST)

c of remote e-voting Monday, January 30, 2023 (09.00 a.m. IST)

Conclusion of remote e-voting Sunday, February 05, 2023 (05.00 p.m. IST)

Conclusion of remote e-voting Sunday, February 05, 2023 (05.00 p.m. IST)

User ID and Password Refer instructions mentioned in the notice of the meeting.

User ID and Password Refer instructions mentioned in the notice of the meeting.

Note: R be
An Unsecured Creditor, whose name appears in the list of Unsecured Creditors of the Third Applicant Company as
on the cut-off date, i.e. November 30, 2022, only shall be entitled to exercise his / her / its voting rights on the
in attend 1g.Aperson who s not an Unsecured Creditor as on the cut-off
date, i.e. November 30, 2022, should treat the notice for information purpose only. Voting rights of an Unsecured
Creditor shall be in proportion to the outstanding amount due by the Third Applicant Company s on the cut-off date,
i.e. November 30, 2022. The value and number of Unsecured Creditors shall be in accordance with the books /
records maintained by the Third Applicant Company. Unsecured Creditors whose email addresses are not available
in the records of the Third Applicant Company may exercise their voting rights through e-voting and attend the
meeting, by following
Unsecured Creditors who have not already cast their vote by remote e-voting shall be able to cast their vote during
the meeting. Unsecured C: ttheir vote by g may also attend the meeting but shall
not be entitled to cast their vote again. Only those Unsecured Creditors, who are present n the meeting and have not
cast their vote through remote e-voting, shall be eligible to vote through e-voting system available at the meeting. If
any votes are cast by Unsecured Creditors through e-voting available at the meeting and if the same Unsecured
Creditors have not inth g, then the votes cast by such Unsecured Creditors shall be considered
invalid. Once the vote on a resolution is cast by the Unsecured Creditor, then Unsecured Creditor shall not be
allowed to change it subsequently.
All queries / grievances connected with the NSDL e-voting system may be addressed to Mr. Anubhav Saxena, Asst.
Manager, National Securities Depository Limited, Trade World, 'A' Wing, 4" Floor, Kamala Mills Compound,
Senapati Bapat Marg, Lower Parel, Mumbai - 400 013 or send an email to evoting@nsdl.co.in or call on the toll free
no. 18001020990 /18002244 30.

Sdi-
Raj Kumar Jain

Mumbai, Friday, January 6, 2023 Chairperson appointed for the meeting

Note: R willnot andtime.
An Unsecured Creditor, whose name appears in the list of Unsecured Creditors of the Second Applicant
Company as on the cut-off date, i.e. November 30, 2022, only shall be entitled to exercise his / her / its voting
rights on the resolution proposed in the notice and attend the meeting. Aperson who is notan Unsecured Creditor
as on the cut-off date, i.e. November 30, 2022, should treat the notice mrmvormauon purpose only. Voting rights
of an Unsecured Creditor shall be in proportion to th pplicant Company
as on the cut-off date, i.e. November 30, 2022. The value and number ol Unsecured Creditors shall be in
accordance with the books / records maintained by the Second Applicant Company. Unsecured Creditors whose
-email addresses are not available in the records of the Second Applicant Company may exerc\se their votmg
ting and attend . byfollowing providedin th

Unsecured Creditors who have not already cast their vote by remote e-voting shall be able to cast their vote
during the meeting. Unsecured Creditors who have cast their vote by remote e-voting may also attend the
meeting but shall not be entitled to cast their vote again. Only those Unsecured Creditors, who are present in the
meeting and have not cast their vote through remote e-voting, shall be eligible to vote through e-voting system
available at the meeting. If any votes are cast by Unsecured Creditors through e-voting available at the meeting
andifthe same Unsecured Creditors have not participated in the meeting, then the votes cast by such Unsecured
Creditors shall be considered invalid. Once the vote on a resolution s cast by the Unsecured Creditor, then
Unsecured Creditor shall not be allowed to change it subsequently.

Al queries / grievances connected with the NSDL e-voting system may be addressed to Mr. Anubhav Saxena,
Asst. Manager, National Securities Depository Limited, Trade World, 'A' Wing, 4 Floor, Kamala Mills Compound,
Senapati Bapat Marg, Lower Parel, Mumbai ~ 400 013 or send an email to evoting@nsdl.co.in or call on the toll
free no. 1800 1020 990 /18002244 30.

Sd-
Raj Kumar Jain

Mumbai, Friday, January 6,2023 Chairperson appointed for the meeting
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No reason to worry about
Kraken in India yet

SOHINI DAS
Mumbai, 6 January

raken — the nickname for
the XBB.1.5 SarsCoV-2 vari-

ant — is spreading fast

Templeton College at Oxford
University says the XBB.1.5 will
spread more than its predecessor.
“It’s already become the domi-
nant variant in the US — from 4
per cent to 40 per cent in a short

across the globe and has already
been detected in 29 countries.
While the World Health Organ-
ization (WHO) has expressed con-
cern about the variant, experts in
India see no reason for alarm yet.

JP Muliyil, epidemiologist at
CMC Vellore and member of the
working group of the National
Technical Advisory Group (NTA-
GI), said, “Truly there is no way
we can guess the severity from
communicability. For that, we
need to see information on hos-
pitalisation and case fatality. At
present, the information suggests
that this Omicron is very similar
to previous ones in severity. Do
stay calm.”

The XBB.L.5 variant is a cross
between BA.2.75 and BA.2.10.1. It
is a descendant of the Omicron
XBB variant.

Like all XBB variants, XBB.1.5,
to0, has spread fast. Data from the
US Center for Disease Control and
Prevention shows that from just 1
per cent of the Covid-19 cases in
the US in December 2022, the
Kraken Covid-19 variant now
accounts for almost 41 per cent of
all Covid infections. It has been

HOW DID THE NAME 'KRAKEN' COME ABOUT?

Typically, Covid-19 variants are named by an expert group of the
WHO, which identifies the variants of concern across the

globe. The names are taken from Greek alphabet —

alpha, beta, delta, etc.

Omicron has been the dominant Covid-19 variant for one
year, and it has several sub-lineages, which are a mix of
alphabets and numbers known as ‘Pango’. XBB.1.5 is one such
name. The Pango dynamic nomenclature is a popular system for
classifying and naming genetically distinct lineages of
SARS-CoV-2, including variants of concern, and is based on the
analysis of complete or near-complete virus genomes.
According to Bloomberg, the moniker Kraken 5 was
proposed by an evolutionary professor on Twitter to equate the
strength of the new strain with the mythological sea monster.
Kraken is a legendary sea monster of enormous size said to
appear off the coasts of Norway. Complicated Pango lineage
names may have led to givinginformal names to these

-variants of Omicron.

dubbed as “the most transmissi-

period of time. It’s still Omicron,
so nothing changes in terms of
severity in vaccinated and hybrid
immune populations.”

Jameel added, “We should not
worry but stay cautious. Very
large number of infections can
impact health care systems and
can lead to higher-than-expected
severe outcomes.”

Global experts have pointed
out that this particular sub-vari-
ant has a much stronger affinity
to a key receptor ACE2, which
allows it to bind more easily to
human or host cells, making it
highly transmissible.

Senior virologist Gagandeep
Kang said it seemed to be more
transmissible in the US, but not
increasing at the same rate
elsewhere. So far, there has been
no noted change in severity of
the disease caused by this partic-
ular variant.

“Treatments that were tried
during the Delta-wave — like
monoclonal antibody treatments
— are unlikely to be effective for
Omicron sub-variants. This is
already seen. So even for Kraken,
these therapies are unlikely to be

effective. Hybrid immunity from

ble sub-variant detected yet” by
WHO’s Covid-19 technical lead,
Maria Van Kerkhove.

Experts caution that this fast- health care systems.

spreading variant can impact

Shahid
research

Jameel, sel
fellow at

Green

vaccines and past infections is our
best bet against these new sub-
lineages of Omicron,” said the MD
of abiotech firm.

nior

RRR, All That Breathes enter BAFTA 2023 long list

PRESS TRUST OF INDIA

New Delhi, 6 January

Making for an excitingawardssea-  release.

son for India, SS Rajamouli’s period

action blockbuster RRR and Shaun-

ak Sen’s celebrated documentary

All That Breathes have made it to

the BAFTA Film Awards long list,

the organisers said on Friday.
This is the initial longlisting

to the nominating stage of voting,
the British Academy of Film and
Television Arts said in a press

RRR, India’s biggest global hit
0f 2022, has already made it to the
best music (original song) Oscars
shortlist and is also nominated for
two Golden Globes — best picture,
non-English language and the best
original song for the Telugu track

Critics Choice Award nominati

effects.

— best picture, best foreign langu-
age film, best song and best visual

RRR finds mention in the BAF-
TAlonglist fora ‘film not in English
language’ category. It shares space
with All Quiet on the Western Front,
Argentina, 1985, Bardo, False
Chronicle of a Handful of Truths,
Close, Corsage, Decision To Leave,

ions The 10 films will compete to
secure a place in the final five for
the BAFTA Award.

RRR follows two real-life Indian
revolutionaries — Alluri Sitarama
Raju (Ram Charan) and Komaram
Bheem (Jr NTR) — in the 1920s.

Sen’s acclaimed All That
Breathes, an internationally co-pro-
duced Hindi title, is also vying for
a spot in the top five of the docu-
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VAIBHAV RAGHUNANDAN
Andre Agassi’s
autobiography
‘ Open,written 12

years ago, single-
handedly trans-
formed the
sports memoir
world. Told in a
disarmingly sim-
ple way, the book
details Agassi’s
borderline abusive relationship
with his father-coach, his hatred
for tennis, the multiple Grand
Slams and his use of methamphet-
amine late in his career. It shattered
the idea of a sports star, let alone
one of global acclaim, painting
them as real people, with real prob-
lems just like all of us.

In the post-Open memoirverse,
every sports memoir must begin
with the promise of revelation, even
if not every sports memoir is iden-
tifiable for what it reveals. For sub-
continental sport stars, this may be
something as blasé as a train ride,
as horrifying as a cancer diagnosis
during the World Cup, or as disarm-
ing as match fixing. Wasim Akram’s
memoir Sultan (written with the
remarkable and respected cricket
historian Gideon Haigh) covers all
of it, revealing little new, while
strengthening the myths of old.

As he says, the book has come
late in the day (Akram retired in
2003), a rarity for a sportsperson
today, many of whom clamour for
a book deal at the peak of their
careers — or in the case of one
Junior India cricketer, before his
had even begun. This poses a prob-
lem for him and Haigh, because
they are often tackling information
that is or has been public knowl-
edge for a while. For younger read-
ers who grew up in the new millen-
nium of cricket, this knowledge is
meaningless mostly because they
don’t know who Akram is, and the
myth and controversies that
engulfed him. The memoir
addresses that fact right at the end,
mocking and saluting in the space
of one paragraph a generation
obsessed with social media.

They say the internet never for-
gets, and neither do 1990s’ kids.
That, in essence, is perhaps an oth-
erwise brilliant book’s only draw-
back. Too late for information and
too little in revelation.

Akram dutifully goes through

cricket, from his club-level exploits,
his brilliance in English county
cricket and his youthful entry into
the national team. Here his Imran
Khan dotage takes over, and no
matter the occasion, the incident
or the period in time, it is clear that
Akram’s love and loyalty towards
Imran is all-consuming. He makes
it a point to — at least once — take
ashot at every Pakistani player he’s
played with. Salim Malik is the rat.

Business Standard

period in fits and starts, choosing
mostly to detail the state of the
dressing room, the mistrust that
had been bred into the system and
how the team was anything but
one. He maintains his innocence,
and admits only to having made
the mistake of remaining close to
his childhood friend Zafar Igbal aka
Jojo, who turned out to be a bookie
who was implicated in the report.

Akram’s acquittal — as the
memoir makes evident even if the
writer himself refuses to admit it
— was because of the process of the
law and the failure of many others

Aamir Sohail is
untrustworthy, self-
ish. Wagar Younis, a
comrade on the
pitch, an opponent,
a dissident outside.
But Imran is spared.

Indians will for-
ever remember
Akram as the scary
phenomenon with
the soft smile, the
man who rattled
through the Indian
batting order, but
was rarely as hated
as Wagqar or Shoaib
Akhtar. He was a
genius, a master,
we conceded that
begrudgingly. And
yet, he was that one
member of the
Pakistan team it
was possible to like,
the man outside that
huddle of green
who might make it
to a Fan’s XI. And
for a long while, as
the book reveals,
Akram was the man

Publisher:
Harper Sport

Page:

memoir reveal
that is new while
strengthening
the myths of old

SULTAN: A MEMOIR
Author: Wasim Akram
with Gideon Haigh

04 Price: ¥699

Wasim Akram's readable

. touphold it, not just

because he was
innocent.
Another huge

part is his first wife
Huma, a love affair
that Akram details
sparingly yet beau-
tifully, using the
book perhaps as
catharsis. He talks
about Huma to talk
about his diabetes,
and how he played
on with it because of
her support. He
talks about England
through her too.
Huma died sudden-
1y in 2009 following
complications from
an undetected, rare
infection  called
mucormycosis. At
the time, Akram was
battling a cocaine
addiction, having
developed a fond-
ness for the drug
during his multiple
stints as a guest
star in TV shows
in India.

outside that huddle,

the outsider in a team that viewed
him suspiciously mostly because
he didn’t do much that was consid-
ered suspicious.

Okay, that might be a charitable
judgement. Akram was named in
the match-fixing scandal that
engulfed Pakistan cricket (and
world cricket) at the end of the
1990s. A commission led by Malik
Mohammad Qayyum cleared him
of all charges while also noting that
his behaviour was far from exem-
plary. Akram was never banned or
suspended for match fixing, but he
was fined for suspicious behaviour.
This is a key part of the book, a
shadow that stalks it from the time
Imran retires (1992) to the time
Akram does and, therefore, is a
huge chunk of his story.

It is this part of the book where
for a brief while Akram becomes
human, less the complex, strategis-
ing bowling machine or the tragi-
robotic match-fixing doomed crick-
eter. The loss forces him to take
charge of his two young sons, and
get his life under control. It is those
chapters that truly bring this mem-
oir to life and, without giving too
much away, there are also great rev-
elations about where the game of
cricket has gone today. If you have
ever wondered where Akram has
been all these years — the man out-
side of the commentary box — then
these chapters are a good way to
find out. To borrow terminology
from the app-based world in which
we live, this book is an update,
some bugs fixed, nothing more,

round and the films will advance Naatu Naatu. Besides, it has four EO, Holy Spider, and The Quiet Girl. ~mentary category. his early injection into Pakistan Akram sifts through most of this nothing less.
1B v 31 il Regional Offce: CORRIGENDUM /‘ AXIS BANK Ltd., Plot No.: 501, Center Point, Sriya Square, POSSESSION NOTICE
B Gankel Barodd Bubaneswar Region| ||y i Form AXIS BANK Kharavel Nagar, Bhubaneswar, Odisha-751001 (For Immovable Property)

To book your copy,
SMS

reachbs to 57575 or
email us at
order@bsmail.in

Insight Out

C [*] R RIGENDUM
With reference to the “E-Auction Sale
Notice” Published in “The Business,
Standard” on 06.01.2023, the Plot No of
[Mr.Subrat Mahapatra Mentioned in the

ft instead of Area: Ac.5.25dec.
r Facts, Term & Conditions wil
remain unchange

Dt.: 06.01.2023 / Authorised Officer

B of Visa Resources India Ltd.
(CIN - U52110WB2006PLC111091)
in this on

06-01-2023, there in the SI. No. 11
Last date for submission of claims
should be read as 02/02/2023
instead of 02/02/2022.
Error is regretted.
Mr. Kapilendra Swain
IBBIIPA-001/1P-P00983/2017-18/11624

Mr.Judhisthir Meher (Primary ant), S/
Grinjal (Part), P.0.: Rengali, PS Sohela Dist.: Bargarh, Odisha - 768033

(As per Appendix IV read with rule §(1) of the Security Interest Enforcement Rules, 2002)

Whereas, the undersigned being the Authorised Officer of the Axis Bank Ltd., under the Securitization and Reconstruction of Financial Assets and
of Security Interest Act, 2002 and in exercise of powers conferred under section 13(12) read with rule 3 of the Security Interest (Enforcement)
Rules, 2002 issued demand notices calling upon the borrower/s / guarantor/s to repay the amount mentioned in the notice along with contractual rate of interest
plus penal interest, charges, costs etc. within 60 days from the date of the said notice. The borrower/s / guarantor/s, having failed to repay the amount, notice
is hereby given to the borrower/s / guarantor/s, in particular and the public in general, that the undersigned has taken possession of the properties described
herein below in exercise of powers conferred on him under section 13(4) of the said Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002
on the date mentioned herein after. The borrower/s / guarantor/s, in particular, and the public, in general, are hereby cautioned not to deal with the properties
and any dealings with the properties will be subject to the charge of the Axis Bank Ltd., for the amount mentioned in the notice along with interest thereon
and penal interest, charges, costs etc. from the date of demand notice. The borrower's attention is invited to the provisions of Sub Section (8) of Section
13 of the SARFAESI Act, 2002 in respect of time available, to redeem the secured assets.

Name and Address of the
Borrowers / Guarantors

Khageswar Meher, At:

Desc

Primar

FORM NO. 14
[See Regulation 33(2)]

GOVT. OF INDIA
MINISTRV OF FINANCE

351/120 & 351/57, Area: Ac.0.80 Dec. Mouza: Grinjal
Collateral Security:
Equitable Mortgage of Homestead Land and Building situated at Dist.: Bargarh, Mouza: Grinjal, Tahasil: Sohela, Tahasil No:
532, Thana: Sohela, Thana No: 50, Khata No. 351/136, Plot No:504/2857, admeasuring an Area: Ac.0.2000 Decimal, Kissam:
Gharabari and the said property stands registered in the name of Judhisthir Meher, S/o.: Khageswar Meher.

jon of Immovable Prope

Hypo(hecanon and charge creation over Khata No.:

‘A) Amount Due as of Notice Date
e of Demand Notice:
C) Date of Symboiic Possesss

A) Rs.5,30,263/- against loan
Alc.917030007245334
and Rs.58,167.17 against loan
Alc.917030007242283
(in Total Rs.5,88,430.17),
B) 20.06.2022
C) 03.01.2023

BOROSIL RENEWABLES LIMITED

: L26100MH1962PLC012538

Registered Office: 1101, Crescenzo, G-Block, Opp. MCA Club,
Bandra Kurla Complex, Bandra (East), Mumbai — 400051,
Maharashtra, India Tel: 022-67406300 Fax: 022- 6740551A

Website: m Email:

NOTICE TO SHAREHOLDERS

Transfer of Equity shares in case of unclaimed dividend for the
year 2015-16 of the company to Investor Education and
Protection Fund (IEPF)

Notice is hereby given that pursuant to the provisions of Section 124(6)
of the Companies Act, 2013 read with Rule 6 of the Investor Education
and Protection Fund Authority (Accounting, Audit, Transfer and Refund)
Rules, 2016 as amended from time to time (‘the Rules”), the unclaimed
dividend for the financial year ended 31" March, 2016 and the
corresponding equity shares of the Company in respect of which
dividend remained unclaimed/unpaid for seven consecutive years wil

be due for transfer to the IEPF on or after 15" April, 2023.
The concerned shareholders whose shares are liable to be transferred
to IEPF must take note that (i) individual communication in this regard
has already been sent to your latest registered address and relevant
details in this regard are available on the Company's website
www borosirenewables.com, (i) The original share certificate(s)
registered in your name will stand automatically cancelled and be
deemed non-negotiable.
If no valid claim is received on or before 14 April, 2023, the Company
will proceed to transfer the liable equity shares and the unclaimed
dividend for the financial year ended 31* March, 2016 in favour of IEPF
authority without any further notice. Shareholders may note that, after
the transfer of shares, any corporate benefit arising out of such
shareholding in the Company shall also be credited in favour of IEPF
and the voting rights on such shares shall remain frozen til the rightful
owner claims the shares.
Shareholders may also note that no claim shall lie against the Company
in respect of the unclaimed dividend and shares transferred to IEPF.
Shareholders can claim the equity shares along with the dividend(s)
fromthe IEPF Authority by following the guidelines as specified in Rule 7
of the IEPF Rules, details of which are available at the IEPF website
www.iepf.govin.
In case of any queries/clarifications on the subject matter and the Rules,
shareholders must contact:
The Company’s Registrar and Transfer Agents at Universal Capital
Securities Pvt. Ltd., Unit: Borosil Renewables Limited, C-101, 247 Park,
LB.S. Road, Vikhroli (West), Mumbai-400083, Phone: 022- 49186178~
79, Email: info@unisec.in.
For Borosil Renewables Limited
Sd/-
Kishor Talreja
Company Secretary & Compliance Officer
FCS No. 7064

Place : Mumbai
Dated: January 06, 2023

== DEBTS HECOVERV TRIBUNAL
COURT OF THE RECOVERY OFFICER
Plot No. C/71, Sector-7, CDA, Cuttack - 753014
DEMAND NOTICE
NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTS &
BANKRUPTCY ACT, 1993 AND RULE 2 OF SECOND SCHEDULE TO THE
INCOME TAX ACT, 1961.
RC/34/2022 01-11-2022
IDBI BANK

Versus
M/S LIFE INDUSTRIES

(CD 1) M/S LIFE INDUSTRIES, Khatbin Sahi, Bari Lane, Buxi Bazar,
Lalbag - 753001
(CD 21) MR. MOHAMMED MUSTAQUE, Khatbin Sahi, Bari Lane,
Buxi Bazar, Lalbag - 753001
(CD 3) MOHAMMED ASFAQUE, Khatbin Sahi, Bari Lane, Buxi
Bazar, Lalbag - 753001

This is to notify that as per the Recovery Certificate issued in
pursuance of orders passed by the Presiding Officer, DEBTS
RECOVERY TRIBUNAL CUTTACK in OA/230/2011 an amount of
Rs.36,27,651.00 (Rupees Thirty Six Lakhs Twenty Seven
Thousands Six Hundred Fifty One Only) along with pendentellite
and future interest @ 10% w.e.f. 31/10/2018 till realization and costs
of Rs.41,000/- (Rupees Forty One Thousands Only) has become
due against you (Jointly and severally/ Fully/ Limited).

. You are hereby directed to pay the above sum within
15 days of the receipts of the notice, failing which the recovery
shall be made in accordance with the Recovery of Debts Due to
Banks and Financial Institutions Act, 1993 and Rules there under.

1. Mr. Bakula Luhar (Primary Applicant), S/o.: Mr. Bhagirathi
Luhar, At: Petupali (Part-1), P.O.: Petupali, P.S.:
Melchhamunda, Dist.: Bargarh, Odisha - 768034.

Also At: Mr. Bakula Luhar, S/o.: Mr. Bhagirathi Luhar

At: Luhar Pada, P.0.: Petupali, P.S.: Melchhamunda, Dist.:
Bargarh, Odisha - 768034.

2. Mrs. Lata Kumbhar @ Luhar (Co-Applicant), W/o.: Mr.
Bakula Luhar, At: Petupali (Part-1), P.O.: Petupali, P.S.:

Dist.: Bargarh, Odisha - 768034.

Also At: Mrs. Lata Kumbhar @ Luhar, W/o.: Mr. Bakula Luhar
At: Luhar Pada, P.0.: Petupali, P.S.: Melchhamunda, Dist.:
Bargarh, Odisha - 768034.

Primary Security:

Hypothecation and charge creation on agri land (Area: Ac.1.02
khata No.176 & 177)

Collateral Security:

Equitable Mortgage of Homestead Land & Building situated at
Dist.: Bargarh, Mouza: Petupali, Tahasil: Sohela, Tahasil No.:
500, Thana: Melchhamunda, Thana No.: 20, Khata No.: 221 &
524, Plot No.: 1014 & 2563 admeasuring an Area of Ac.0.120
Dec. and Kissam: Gharabari and the said property stands
recorded in the name of Bakula Luhar, S/o.: Bhagirathi Luhar.

A) Rs.3,96,711.33(against loan
Alc. 916030074096452 and
(in total Rs.3,96,711.33)
B) 18.07.2022
(Posted date 20.07.2022)
C) 03.01.2023

1. Mr. Seshadeb Meher @ Sesadeva Mehera (Primary
Applicant), S/o.: Late Nilambar Meher, At: Kudasingha, P.O.:
Budamal, P.S.: Padampur, Dist.: Bargarh, Odisha - 768036.
Also At: Mr. Seshadeb Meher @ Sesadeva Mehera, S/o.
Late Nilambar Meher, Sapia, Budamal, Dist.: Bargarh,
Odisha - 768036.

Thana: Padampur, Thana No. 17, Dist.: Bargarh, Khata No.: 13(

Primary Security:

Hypothecation & Charge creation Over Khata No.: 110/230,
Area: Ac.4.51 Dec, Mouza: Kudasingha.

Collateral Security:

Equitable Mortgage of Homestead Land and Building situated
at Mouza: Padampur, Tahasil: Padampur, Tahasil No.: 228,
09/3381, Plot No.: 428/9641, admeasuring an Area: of Ac.0.060

Dec,, Kissam: Gharabari and the said properly stands registered in the name of Seshadeb Meher @ Sesadeva Mehera,

Slo.: Late Nilambar Meher.

A) Rs.4,50,092.86 against loan
Alc. 917030012775040 and

Rs. 71,500.46 against loan
Ac. 917030012775024
Total Rs. 5.21,593.32
B) 05.00.2022
C) 03.01.2023

1. Mr. Susil Kumar Meher (Primary Applicant), S/o.:
Radheshyam Meher, At/P.0.: Bandhpali, P.S.: Barpali, Dist.
Bargarh, Odisha - 768029.

Also At: Mr. Susil Kumar Meher, S/o.: Radheshyam
Meher, 123, Mamchandatikira, Bandhpali, Barpali, Dist.:
Bargarh, Odisha-768029.

2. Mr. Radheshyam Meher (Co-Applicant), S/o.: Nilambar
Meher, At/P.O.: Bandhpali, P.S.: Barpali, Dist.: Bargarh,
Odisha-768029.

Primary Security:

Hypothecation of crop on Agri land over Ac.0.65 vide sale deed

No.: 11921900194 under Mouza: Tangurupadar.

Collateral Security:

Equitable Morigage of Homestead Land & Building situated at

Dist.: Bargarh, Mouza: Bandhapali, Tahasil: Barpali, Tahasil

No.: 334,Thana: Barpali, Thana No. 8, Khata No.: 360/321, Plot

No.: 1876/2945 admeasuring an Area: Ac.0.060 Dec. and
Kissam: Gharabari and the said property stands recorded in

A) Rs. 31,623.30 against loan
Alc. 919030048860114 and
Rs.16,11,968.37 against loan
Alc- 919030048860075
(Total Rs.16,43,591.67)
B) 23.08.2022 (Posted date
24.08.2022)

(a) Such interests as is payable for the period commencing
immediately after this notice of the certificate / execution
proceedings.

(b) All costs, charges and expenses incurred in respect of the
service of this notice and warrants and other processes and
all other proceedings taken for recovering the amount due.

Given under my hand and the seal of the Tribunal, on this date:

01/11/2022 Recovery Officer

DEBTS RECOVERY TRIBUNAL CUTTACK

3. Youare hereby ordered to declare on an affidavit the particulars | [also At: Mr. Radheshyam Meher, S/o.: Nilambar Meher, | the name of Meher, S/o.: Nilambar Meher. ©) 03.01.2023
of yours assets on or before the next date of hearing. 123, Mamchandatikira, Bandhpali, Barpali, Dist.: Bargarh, Odisha - 768029,
4. You are hereby ordered to appear before the on
23/01/2023 at 10.30 a.m. for further proceedings. 1. Mr. Kalakanhu Deep(Primary Applicant), S/o.; Mr. Krushna | Primary Security: A) Rs.1,09,1 inst |
5. In addition to the sum aforesaid, you will also be liable to pay: Chandra Deep, At: Marhapali, P.O.: Arjunda, P.S.: Bheden, Dis.: [+ tof Bank | A) Rs.1,09,135.99 against loan

Bargarh, Odisha - 768103.

2. Mr. Kamalakanta Deep(Co-Applicant), S/o.: Mr. Krushna
Chandra Deep, At: Marhapali, P.o.: Arjunda, P.S.: Bheden, Dist.
Bargarh, Odisha - 768103.

3. Mr. Krushna Chandra Deep (Co-Applicant), S/o.: Bandeb
Deep, At: Marhapali, P.O.: Arjunda, P.S.: Bheden, Dist.: Bargarh,
QOdisha - 768103.

finance over an Area Ac.2.43 Dec.

Collateral Securi

Equitable Mortgage of Homestead Land & Building situated
at Dist: Bargarh, Mouza: Arjunda, Tahasil:Bheden, Tahasil
No.449,Thana: Bheden,Thana no.61, Khata No.1335/163,
Plot No:3630 admeasuring an area of Ac.0.110 dec. and ,
Kissam: Gharabari and the said property stands recorded

in the name of Kalakanhu Deep, S/o.: Krushna Chandra Deep.

Alc. 916030048586459
Rs.15,33,605 against loan
Alc- 916030048587902
(Total Rs.16,42,740.99)
B) 27.09.2022
C) 03.01.2023

Date: 07.01.2023, Place: Bhubaneswar

Authorised Officer, Axis Bank Ltd.



Kapilendra Swain
Highlight

Kapilendra Swain
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